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PART III
Forest Department

PROCEEDINGS OF THE ADDITIONAL PRINCIPAL CHIEF CONSERVATOR OF FORESTS
(ADMINISTRATION), FOREST HEAD QUARTERS, THIRUVANANTHAPURAM

(Present : Dr. Amit Mallick IFS)

Sub:—Forest Department—Establishment—Statewise Seniority List of Deputy Range Forest Officers as on
1-8-2014—Provisional Seniority List published—Final list Publishing—Orders issued.

Ref:—Order No. E4-15057/14 dated 4-12-2017 of Additional Principal Chief Conservator of Forests
(Administration).

Order No. E4-15057/2014 dated 29-1-2018

In this office reference read above a provisional State wise Seniority List of Deputy Range Forest Officers in the Forest
Department as on 1-8-2014 was published in the official website of Kerala Forest Department. Appeals from the affected parties,
if any were also called for in the said order. Accordingly a number of officers submitted their appeal petitions. The appeals have
been examined with reference to the relevant records available. After rectifying the anomalies in the provisional State wise
Seniority List of Deputy Range Forest Officers as on 1-8-2014 published as per the order read above is hereby finalized.

A copy of the final Seniority List of Deputy Range Forest Officers as on 1-8-2014, published to the order.

Dr. AMIT MaLLICK I F S,
Additional Principal Chief Conservator of Forests
(Administration).

Gaz. No. 8/2018/DTP (Forest). 263
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Final Seniority List of Deputy Range Forest Officers as on 1-8-2014

(Sanctioned Strength-158) 1 Deputation, 1 Suspension

SI. Name Date of Education  SI. No. in the SI. No. in the Order No. and Order No./ Remarks
No. Birth Qualification final seniority — provisional Date of date of
list of Foresters seniority list  promotion to Probation
as on 1-7-2003  of Deputy the Cadre of
Range Forest Deputy Range
Officers as on Forest Officer
1-3-2011
M ® ) @ ©) ©) ©) ®) )
1 M. S. Suchindranath 23-5-1963 S.S.L.C. 60 9 E4-4287/03 Not declared
16-1-2004
2 K. Jayan 30-5-1960 S.S.L.C. 20 100 B4-506/99 Not declared Probation in the cadre of SFO
7-1-2010 declared w.e.f. 16-7-2004
(promotion withheld for want of
declaration of probation)
3 P. Sathyan 30-4-1959 SSL.C. 210 39 E4-700/06 Not declared
24-8-2006
4  P. Prasad 19-5-1962 B.Sc. 258 - E4-4341/10 Not declared Probation in the cadre of SFO
12-7-2013 declared w.e.f. 12-11-2000
(promotion withheld due to
pendancy of disciplinary action
for major penality)
5 P Priyadarsan 21-3-1966 B.Sc. 267 65 E4-444/08 Not declared
30-4-2008
6 K. P. Abdul Samad 25-9-1968 PDC 268 66 E4-444/08 Not declared
30-4-2008
7  P. Chandran 15-5-1961 PDC 271 - E4-4341/10 Not declared Probation in the cadre of SFO
20-7-2012 declared w.e.f. 3-7-2002
(promotion withheld for want
of declaration of probation)
8 K. K. Pradeepkumar 15-10-1964 M.A. 278 72 E4-444/08 E4-7068/10
5-7-2008 3-7-2010
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10

11

12

13

14

15

16

17

18

19

21

24

A. K. Rajeevan

P. Suresh

V. Jayaprakasan

N. K. Pavithran

N. Anilkumar

V. Sarath Chandran

P. K. Thampi

K. P. Premavasan

S. L. Sunilal

B. Asok Raj

T. M. Rasheed

M. G. Ajith

S. Rajan

K. S. Manoj

K. G Raghesh

K. Anilkumar

1-5-1968

30-4-1969

11-5-1970

15-5-1967

4-5-1966

20-5-1968

3-5-1966

4-8-1959

17-5-1973

29-11-1971

26-5-1971

20-5-1971

29-5-1973

14-5-1972

25-5-1966

28-2-1969

PDC

B.Com.

PDC

B.A.

B.A.

PDC

PDC

B.Sc.

PDC

PDC

B.A.

PDC

PDC

PDC

M.Com.

279

280

281

282

288

290

291

292

294

296

297

298

299

300

301

303

73

74

75

76

81

&

83

&

88

91

E4-444/08
5-7-2008

E4-444/08
5-7-2008

E4-444/08
5-7-2008

E4-444/08
5-7-2008

E4-444/08
20-6-2009

E4-444/08
20-6-2009

E4-444/08
20-6-2009
E4-444/08
20-6-2009

E4-444/08
20-6-2009
E4-444/08
20-6-2009
E4-444/08
20-6-2009
E4-444/08
20-6-2009
E4-444/08
20-6-2009
E4-444/08
20-6-2009
E4-444/08
20-6-2009

E4-44/08
20-6-2009

E4-17869/10
15-12-2010

E4-14477/10
15-12-2010

E4-8911/10
8-12-2010

E4-20901/10
8-12-2010
Not declared

Not declared

Not declared

E4-6326/12

10-10-2013

Not declared

Not declared

E4-17352/12

7-4-2012

Not declared

Not declared

Not declared

Not declared

E4-23459/10
21-1-2011
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25  N. V. Jayakumar 25-5-1966 M.A. 304 2 E4-444/08 Not declared
20-6-2009

26 S. 26-5-1969 PDC 305 93 E4-444/08 Not declared
20-6-2009

27 S. Sugathan 15-2-1961 PDC 310 94 E4-444/08 Not declared
20-6-2009

28  N. T. Dinesh Shankar 8-4-1964 B.Sc. 311 95 E4-444/08 E4-24209/10
20-6-2009 21-12-2010

29 K. D. Sasidharan 1-5-1965 B.A. 312 9% E4-444/08 -
20-6-2009

30 N. M. Babu 31-5-1967 PDC 313 97 E4-444/08 E4- 21213/10
20-6-2009 4-12-2010

31  R. Sureshkumar 30-7-1962 PDC 314 R E4-444/08 E4-27271/10
22-6-2009 1-6-2011

32 K. G Anwar 31-5-1969 PDC 315 99 E4-444/08 E4-24457/10
22-6-2009 21-12-2010

33 K. Jose 22-2-1967 PDC 316 101 E4-506/99 Not declared
7-1-2010

34 K. V. Arunesh 8-3-1967 B.Sc. 317 102 E4-506/99 Not declared
7-1-2010

35 K. V. Jayaprakash 29-5-1969 B.A. 318 103 E4-506/99 27-2-2011
7-1-2010

36 K. T Roy 17-5-1972 B.A. 319 104 E4-506/99 Not declared
7-1-2010

37  B. Arjunankutty 25-5-1959 PDC 322 105 E4-506/99 E4-8675/11
7-1-2010 28-6-2011

38 S. Rejendran 14-4-1963 B.Sc. 326 107 E4-506/99 E4-7326/11
7-1-2010 26-8-2011

39 K. Abdul Razak 1-5-1968 PDC 327 108 E4-4341/10 Not declared
25-2-2010
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41

2

el

45

47

49

51

52

K. V. Biju

A. K. Sasikumaran Nair

E. P. Robin

Joji John

K. J. Jose

V. Ajayakumar

S. Jawahar

C. Rajesh

M. P. Mani

B. Syamaladas

P. T. Subrahmanian

C. K. Sudhakaran

K. Baburajan Pillai

31-5-1977

10-5-1965

20-5-1959

12-5-1976

12-2-1963

30-5-1968

28-5-1959

31-5-1979

1-4-1972

5-5-1970

20-5-1961

30-5-1962

25-3-1961

PDC

B.Com.

PDC

S.S.L.C.
VHSE.

PDC

PDC

S.S.L.C.

PDC

B.A.

PDC

B.Com.

B.A.

B.A.

328

338

346

352

365

370

381

385

386

387

389

390

19(A)

109

111

113

118

120

123

125

126

127

128

129

132

E4-4341/10
25-2-2010

E4-4341/10
25-2-2010

E4-4341/10
25-2-2010

E4-4341/10
3-8-2013

E4-4341/10
25-2-2010

E4-4341/10
30-6-2010

E4-4341/10
30-6-2010

E4-4341/10
30-6-2010

E4-4341/10
30-6-2010

E4-4341/10
30-6-2010

E4-4341/10
30-6-2010

E4-4341/10
30-6-2010

E4-4341/10
30-6-2010

Not declared

Not declared

E4-14088/11

2-3-2012

Not declared

Declared

Not declared

E4-9573/12

8-11-2012

Not declared

Not declared

Not declared

Not declared

Not declared

E4-3470/12
7-4-2012

Probation in the cadre of SFO
declared w.e.f 16-6-2005
(promotion withheld due to
pendancy of disciplinary action
for major penality)

*Seniority refixed in the cadre
of SFO. Seniority in the cadre
of Dy. RFO to be refixed
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53 Joseph M. George 27-5-1969 PDC 228 137 E4-23022/10 Not declared
26-11-2010
54 B. Venukumar 2-5-1968 SS.LC. 417 - E4-4341/10 Not declared
30-6-2011
55  N. V. Satheesan 25-5-1965 B.A. 418 - E4-4341/10 Not declared
30-6-2011
56 S. Sankaranarayan 21-7-1964 M.A. 418 (A) - E4-4341/10 Not declared
31-3-2012
57 V. S. Radhagopi 25-8-1958 SS.LC. 421 - E4-4341/10 Not declared
30-6-2011
58 K. Baburaj 15-12-1964 SSLC. 422 - E4-3431/10 Not declared
30-6-2011
59 K. M. Rajendran 30-5-1959 S.S.L.C. 423 - E4-4341/10 Not declared
30-6-2011
60 P G Babu 20-5-1961 B.A. 424 - E4-4341/10 Not declared Probation in the cadre of SFO
9-9-2013 declared w.e.f. 1-9-2004
(promotion withheld due to
pendancy of disciplinary action
for major penality)
61 M. P. Prasad 21-5-1968 SS.LC. 425 - E4-4341/10 Not declared Under suspension
30-6-2011
62  Mujeeb Rahiman 10-5-1975 PDC 450 - E4-4341/10 Not declared
30-6-2011
63  D. Harilal 16-5-1975 PDC 451 - E4-4341/10 Not declared
30-6-2011
64 Bhasi Bahuleyan 24-12-1966 B.Com. 452 - E4-4341/10 Not declared
30-6-2011
65 K. M. Saidalavi 15-11-1967 PDC 453 - E4-4341/10 Not declared Probation in the cadre of SFO
31-3-2012 declared w.e.f. 7-7-2002

(promotion withheld due to
pendancy of disciplinary action
for major penality)
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67

69

70

7

72

3

74

75

76

Tl

78

U. G Ramesan

G. Krishnadas

K. Sathish Kumar

P. V. Somarajan

R. Sudheer

K. N. Vijayan

K. Hashif

Roy V. Rajan

K. T. Sajeev

T. P. Muhammed

T. Vasanthakumar

V. P. Muraleekrishnan

K. P. Sunil Kumar

6-4-1962

25-5-1968

1-5-1970

3-7-1963

4-11-1959

15-2-1961

8-5-1980

5-5-1973

30-5-1965

27-5-1962

31-5-1961

1-3-1968

1-6-1968

B.Com.

M.A.
LLB.

S.S.L.C.

B.Com.

S.S.L.C.

B.Com.

S.S.L.C.
VHSE.

PDC

PDC

PDC

M.A.

PDC

B.A.

454

455

456

459

465

474

480

482

483

484

485

486

487

E4-4341/10
30-6-2011

E4-4341/10
30-6-2011

E4-4341/10
30-6-2011

E4-4341/10
30-6-2011

E4-4341/10
4-1-2012

E4-4341/10
30-6-2011

E4-4341/10
30-6-2011

E4-4341/10
30-6-2011

E4-4341/10
30-6-2011

E4-4341/10
30-6-2011

E4-4341/10
7-1-2014

E4-4341/10
30-6-2011

E4-4341/10
30-6-2011

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Probation in the cadre of SFO
declared w.e.f. 8-7-2004
(promotion withheld due to
pendancy of disciplinary action
for major penality)

Probation in the cadre of SFO
declared w.e.f 21-10-2002
(promotion withheld due to
pendancy of disciplinary action
for major penality)
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79  P. Sunil 25-5-1970 B.Com. 488 - E4-4341/10 Not declared
30-6-2011
80 J. Rajan 25-3-1960 B.A. 491 - E4-4341/10 Not declared
4-122012
81 K. Babu 10-5-1960 B.Com. 495 - E4-4341/10 Not declared
4-122012
8  C. Vijayaraghavan 28-7-1963 B.Sc. 496 - E4-4341/10 Not declared
20-7-2012
83 P Rajeev 25-5-1973 B.Sc., M.A. *77 (A) - E4-4341/10 Not declared Seniority refixed in the cadre of
7-1-2014 SFO as per Order No. E7-5667/13
dtd. 24-9-2013
8 K. A. Chandran 3-12-1958 SS.LC. 502 - E4-4341/10 Not declared
20-7-2012
85 M. Vijayan 16-5-1964 SS.LC. 503 - E4-4341/10 Not declared Probation in the cadre of SFO
7-1-2014 declared w.e.f. 9-7-2005
(promotion withheld due to
pendancy of disciplinary action
for major penality)
8 K. G Ramesan 11-6-1961 SS.L.C. 504 - E4-4341/10 Not declared
20-7-2012
87  P. T. Alexander 10-3-1959 PDC 518 - E4-4341/10 Not declared
20-7-2012
8 S. Suresh Babu 1-1-1961 M.A. 519 - E4-4341/10 Not declared
20-7-2012
89 L. Sudheesh Kumar 20-9-1969 PDC 520 - E4-4341/10 Not declared Probation in the cadre of SFO
264-2014 declared w.e.f. 13-7-2006

(promotion withheld due to
pendancy of disciplinary action
for major penality)
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3

95

100

101

102

103

P. A. Jaleel

Antu Joseph

Sebastian Thomas

K. A. Sadanandan

K. Sajikumar

R. Harikumar

T. C. Gopalakrishnan

R. Satheesh Chandran

K. Prakash Babu

K. R. Prasannakumar

S. Fasiludin

K. Rajendran

J. Vijaya Rengan

P. Suresh Babu

7-4-1972

29-3-1965

25-5-1964

6-3-1965

28-5-1965

31-5-1969

30-11-1959

31-12-1959

28-7-1961

10-5-1961

1-7-1970

31-5-1962

3-6-1959

1-1-1971

PDC

PDC

PDC

PDC

B.Com.

B.Sc.

PDC

B.A.

PDC

B.A.

B.A.

B.A.

PDC

S.S.L.C.

521

522

523

524

525

527

529

530

531

533

546

548

551

552

E4-4341/10
20-7-2012

E4-4341/10
20-7-2012

E4-4341/10
20-7-2012

E4-4341/10
20-7-2012

E4-4341/10
20-7-2012

E4-4341/10
20-7-2012

E4-4341/10
20-7-2012

E4-4341/10
26-4-2014

E4-4341/10
20-7-2012

E4-4341/10
9-8-2012
E4-4341/10
18-3-2013

E4-4341/10
5-6-2014

E4-4341/10
18-3-2013

E4-4341/10
18-3-2013

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Probation in the cadre of SFO
declared w.e.f. 29-5-2003
(promotion withheld due to
pendancy of disciplinary action
for major penality)

Probation in the cadre of SFO
declared w.e.f. 19-1-2005
(promotion withheld due to
pendancy of disciplinary action
for major penality)
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104  S. Prasannakumar 15-5-1966 SS.L.C. 553 - E4-4341/10 Not declared
18-3-2013

105 S. Harindrakumar 10-5-1969 B.A. 557 - E4-4341/10 Not declared
18-3-2013

106  Abdulla Kunhiparambath  1-11-1967 B.A. 558 - E4-4341/10 Not declared
18-3-2013

107 R. Jayachandran 12-4-1959 B.A. 567 - E4-4341/10 Not declared
18-3-2013

108  U. Baby 4-8-1959 SSLC. 576 - E4-4341/10 Not declared
18-3-2013

109  T. D. Jaganatha Kumar 30-5-1959 SSLC. 579 - E4-4341/10 Not declared
18-3-2013

110 J. C. Salin Jose 30-5-1976 B.A. 590 - E4-4341/10 Not declared
18-3-2013

111 K. Muhammed 1-12-1958 PDC 592 - E4-4341/10 Not declared
18-3-2013

112 A. S. Ashok 4-5-1970 PDC 595 - E4-4341/10 Not declared
18-3-2013

113 B. Asharaf 10-4-1961 PDC 596 - E4-4341/10 Not declared
18-3-2013

114 K. R. Amruthanandan 10-8-1960 SS.L.C. 597 - E4-4341/10 Not declared
18-3-2013

115 P. Sunil Mathew 23-5-1973 B.Sc. 599 - E4-4341/10 Not declared
18-3-2013

116  R. Ajithkumar 4-5-1970 B.Com. 600 - E4-4341/10 Not declared
18-3-2013

117  B. Mohan Kumar 25-5-1962 B.Sc. 601 - E4-4341/10 Not declared
12-7-2013
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119

120

121

122

123

124

125

126

127

128

129

130

K. B. Jagadeesh

K. A. Abdul Salam

C. Selvaraj

C. Ajayan

P. Ratheesan

P. Sherief

N. R. Ramesan

M. P. Sajeev

M. Ramesan

S. Ranjith Kumar

P. Sreekumar

P. V. Vinodkumar

K. C. Pradeepan

31-5-1969 Higher Secondary

14-5-1963

12-5-1970

20-4-1972

31-5-1972

15-3-1973

30-12-1962

15-3-1972

30-5-1968

25-5-1972

15-5-1968

15-5-1967

15-3-1966

M.A.

PDC

PDC

PDC

B.Sc.

PDC

B.A.

B.Com.

B.Ed.
B.A.

B.Sc.

B.Sc.

PDC

626

627

628

629

630

631

632

633

634

635

637

638

E4-4341/10
12-7-2013

E4-4341/10
7-1-2014

E4-4341/10
12-7-2013

E4-4341/10
12-7-2013

E4-4341/10
12-7-2013

E4-4341/10
12-7-2013

E4-4341/10
12-7-2013

E4-4341/10
3-8-2013
E4-4341/10
3-8-2013
E4-4341/10
3-8-2013
E4-4341/10
3-8-2013
E4-4341/10
3-8-2013

E4-4341/10
3-8-2013

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Not declared

Probation in the cadre of SFO
declared w.e.f. 3-1-2004
(promotion withheld due to
pendancy of disciplinary action

for major penality)
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131  T. F. Shaji Jose 26-11-1966 M.A. 640 - E4-4341/10 Not declared
3-8-2013

132 T. Ajikumar 30-5-1971 PDC 641 - E4-4341/10 Not declared
3-8-2013

133 C. V. Vinod Kumar 24-5-1971 S.S.L.C. 642 - E4-4341/10 Not declared
3-8-2013

134 K. Shanavas 22-5-1966 B.Sc. 643 - E4-4341/10 Not declared
3-8-2013

135 V. S. Sinil 25-4-1968 PDC 644 - E4-4341/10 Not declared
3-8-2013

136 P. Ravikumar 2-6-1963 PDC 645 - E4-4341/10 Not declared
3-8-2013

137 K V. Agi 21-5-1969 PDC 647 - E4-4341/10 Not declared
9-9-2013

138 G Sandeep Kumar 31-5-1972 PDC 657 - E4-4341/10 Not declared
9-9-2013

139  C. Raju 3-6-1963 PDC 660 - E44341/10 Not declared
7-1-2014

140  S. Raju 1-8-1963 S.S.L.C. 661 - E4-4341/10 Not declared
7-1-2014

141 S. Sulaiman Rawther 15-5-1961 PDC 663 - E4-4341/10 Not declared
7-1-2014

142 G Prabhakaran Nair 13-11-1959 S.S.L.C. 664 - E4-4341/10 Not declared
7-1-2014

143 A. Rehumathulla Rawther  10-4-1960 B.A. 608 - E4-4341/10 Not declared
7-1-2014

144 G Rajendran 20-5-1961 B.Com. 696 - E4-4341/10 Not declared
7-1-2014
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145

146

147

148

149

150

151

152

153

154

155

156

157

158

159

160

C. Rajappan Chettiar

B. Sudhakaran Nair

K. V. Ratheesh

R. Thankappan

K. V. Vasundaran

P. A. Abdul Sameer

Jose Varghese

T. Sudharma Raj

V. Vijayan

P. C. Bahuleyan

S. Salim

T. M. Balagopalan

P. J. Reghunathan

C. S. Ajith

K. P. Prasanna Kumar

G. Mathaikutty

8-4-1960 B.A.
11-5-1961 S.S.L.C.
16-5-1981 B.A.
20-5-1961 S.S.L.C.

1-6-1962 S.S.L.C.
25-5-1962 S.S.L.C.
30-5-1960 PDC
20-5-1961 PDC
20-3-1962 S.S.L.C.
25-5-1959 PDC
21-5-1959 S.S.L.C.

17-11-1959 S.S.L.C.
20-8-1960 PDC
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Wildlife Division, Thiruvananthapuram
Re-e-TENDER NOTICE
(www.e-tender.kerala.gov.in)

No. A-2287/2017. 27th January 2018.

Online re-tenders are invited from approved
contractors for the following work by Wildlife
Warden, Wildlife Division, Vattiyoorkavu P. O.,
Thiruvananthapuram for and on behalf of Governor of
Kerala. The last date of submission of online tender will
be on 28-2-2018, 3 p. m. Online tenders will be opened at
2 p. m. on 5-3-2018. The details are available on Kerala
Forest Department Website: www.kerala.forest.gov.in

Name of the work with Approx. Estimate Amount—
Construction of Wireless Station cum Staff room at
Athirumala in Peppara Wildlife Sanctuary during 2017-18—
~ 10.02 lakhs.

EM.D—" 25,100.
Cost of tender form—"> 5,000 + GST 18%—" 5,900.
Period of contract—Before 31-3-2018.

The details and necessary documents will be
obtained from the aforesaid department website. A Stamp
Paper worth ~ 200 should be submitted at the time of
opening of e-tenders for executing preliminary agreement.
All the conditions prescribed for the submission of
e-tender should also be followed. Any violation will be
resulted in the rejection of e-tender. If the opening date of
e-tender becomes holiday, the same will be opened on
the next working day. In case the e-tender cannot be
conducted on the above date it will be conducted on
6-3-2018, 3 p. m.

Wildlife Division,
Thiruvananthapuram.

(Sd.)
Wildlife Warden.
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No. A2-3582/2017. 27th January 2018.

Separate sealed competitive tenders superscribing the
name of works are invited by the undersigned for and on
behalf of the Governor of Kerala from registered eligible
contractors for the following works.
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SI. Name of Work with EMD
No. Approximate PAC °
1 Construction of kitchen shed at
Athirumala in  Peppara  Wildlife
Sanctuary during 2017-18— ~ 4 lakhs 10,000
2 Installing solar power fencing 5 line at
Chonampara - Mulamoodu Settlement
area in ABP Range, Kottoor during
2017-18— ~  3.92 lakhs 9,800
Cost of tender form—= 800 + GST 12% = ~ 896 for
SL. No. 1 and ~ 785 + GST 12% = ~ 880 for Sl. No. 2.

Last date and time of issue of tender forms—
28-2-2018, 1 p. m.

Last date and time of receipt of tender— 28-2-2018,
3p. m

Date and time of opening of tender—28-2-2018,
3.30 p. m.

Period of work—Before 31-3-2018.

Tender forms and other conditions can be obtained
from the office of the undersigned on application in
writing and on payment of the cost of the tender form
and taxes in Cash (not refundable) upto 1 p.m. on
28-2-2018. The filled up tenders will be received in this
office upto 3 p.m on 28-2-2018 and opened by the
undersigned or an officer authorized by him on the same
day at 3.30 p.m. at the office of the Wildlife Warden,
Thiruvananthapuram in the presence of the contractors
attending on the date. If the due date happens to be a
holiday, the next working day will be the due date.

The tender forms are not transferable. The Earnest
Money Deposit noted against the work should be paid
along with the tenders in form of Demand Draft (cheque
will not be acceptable) pledged in favour of the
undersigned payable at any Nationalized Bank/Scheduled
Bank. Incomplete tender and tender without EMD are
liable to be rejected. The undersigned reserves the right
to reject any tender without assigning any reasons
thereof. All other conditions prevailing in the Kerala PWD
and Forest Department and modifications there of time to
time are applicable to this tender also. The tenders not
containing the prescribed preliminary agreement in Stamp
Paper worth ~ 200 will be summarily rejected. If there is
no response to any of the works included in this
notification, the tender will again be conducted on
6-3-2018 as per the same conditions mentioned above, at
the same time and venue.

Wildlife Division,
Thiruvananthapuram.

(Sd.)
Wildlife Warden.

Gaz. No. 8/2018/DTP (Forest).
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No. A4-3308/2017. 16th January 2018.

The Divisional Forest Officer, Achencovil for and on
behalf of the Governor of Kerala invites online e-tenders
from registered bidders having a valid and active
registration with PWD for the following work.
E-tender documents and tender schedules may be
downloaded free of cost from the e-GP website
www.etenders.kerala.gov.in. All bid/tender documents are
to be submitted online only and in the designated online
cover(s)/envelope(s) on the www.etenders.kerala.gov.in
website. Bids shall be accepted only through online mode
www.etenders.kerala.gov.in website and e-tenders
submitted manually/through post will not be entertained.
Late online bids will not be accepted.

e-Tender No. and Name of work with PAC—
A4-66/2017-18—Cost of maintenance of Kumbhavurutty
water falls area, maintenance of existing handrails, fixing
new rails for the closing of upper falls (main falls) in the
Eco-tourism center of Achencoil Range during 2017-18—
= 4,29,000.

EMD—" 10,800.
Tender Fee—" 1,000 + GST.
Budget head— BH: 4406-01-800-91-Eco-tourism (P)

Sale of e-tender documents—Can be downloaded
from the website www.etenders.kerala.gov.in

Name of Division—Achencovil Division.
Classification of bidder—A, B & C Class.

Date from which the e-tender documents will be
available in website—20-2-2018 at 10 a. m.
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Last date and time of receipt of e-tender—
26-2-2018, 5 p. m.

Date and time of opening of e-tender—2-3-2018,
11 am.

Period of completion of work—3 months from the
date of execution of agreement.

1. Bidders shall remit the e-tender document fee and
the Earnest Money Deposit using online payment
option of e-procurement system only and submitted
through the internet online banking of State Bank of
India or through NEFT for other banks. Bidders
opting for NEFT facility of online payment are
advised to exercise this option at least 72 hours
before the closing date of bid to ensure that
payment towards tender document fees and EMD
are credited and a confirmation is reflected in the
e-procurement system. The online NEFT remittance
form provided by e-procurement system for making a
NEFT transaction is not a payment confirmation.
Kerala Forest Department/NIC/SBI shall not be any
kind of delay in payment status confirmation.

Bidders are requested to submit scanned copy of the
following documents-Registration certificate duly
attested by the Superintending Engineer/Executive
Engineer, PWD Kerala, EMD exemption certificate
(if any), preliminary agreement executed in Kerala
Stamp Paper worth ~ 200, duly filled up proforma for
availing e-payment by Online. Subsequently the hard
copy of attested copy of Registration Certificate,
EMD exemption certificate (if any), preliminary
agreement in original would be submitted offline in a
sealed cover superscribing the name of work and
tender number to the office of the Divisional Forest
Officer, Achencovil through speed post/registered
post as prescribed in the time schedule, failing which
such tenders will be rejected.

The bidding authority deserves the right to modify/
cancel any/all bids without assigning any reason.
The Forest Department will not be responsible for
any error like missing of scheduled data while
downloading by the bidder and non receipt of
documents.

Any further clarifications on this tender can be
obtained from NIC/the e-tender Helpdesk number
available in the www.etenders.kerala.gov.in website
and from this office during the office hours. The
details regarding e-payment (Bidder’s bank account
number where he/she is having core banking facility
and email ID) should be submitted along with the
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tender. Tenders without these details will not be
accepted. Technical bid and financial bid shall be
submitted in their respective designated online
covers.

The Forest Department will not be responsible for
any inconveniences or loss to the Bidder while
uploading/downloading the bid.

The tender/bids shall be opened online at the office
of the Divisional Forest Office, Achencovil in the
presence of bidders/their representatives who wish
to attend at the above address. If the tender
opening date happens to be on a holiday or non
working day due to any other valid reason, the
tender opening process will be done on the next
working day at same time and place.

All other existing conditions related to e-tendering
of Kerala PWD will be applicable in this
tender also.

B. AnIL,
Divisional Forest Officer.

Office of the Divisional Forest
Officer, Achencovil Division,
Achencovil.
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No. PL1-3833/2017. 17th January 2018.

Sealed competitive tenders superscripting the name of
the work is invited by the undersigned for and on behalf
of the Governor of Kerala from registered eligible
contractor for the following work.

Tender No. and Name of Work with PAC—
91/2017-18—Construction of Compound wall (50m), above
the existing retaining wall at Range Office compound in
Anchal Range—" 1,70,000.

EMD—" 8,500.
Cost of tender form —~ 500 + 12% GST.
Period for completion—1 Month.

Last date for receipt of tender—28-2-2018 at 3 p.m.

Tender forms and other conditions can be obtained
from the office of the undersigned on application in
writing and on payment of the cost of tender form either
in cash or by Money Order (not refundable) up to 1 p.m.
on 28-2-2018. The filled up and sealed tenders will be
received at the office of the undersigned up to 3 p.m. on
28-2-2018 and will be opened by the undersigned or an
officer authorized by him, on the same day at 3.30 p. m. in
the presence of tenderers. Tender can be submitted to the
undersigned by registered post also. If the due date
happens to be a holiday, the next working day will be the
due date.
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The tender forms are not transferable. The Earnest
Money Deposit (EMD) noted against the works should be
paid along with the tenders by DD/FDR (Cheque will not
be acceptable) pledged in favour of the undersigned
payable at any Nationalized Bank at Punalur. Incomplete
tenders or tenders without EMD are liable to be rejected
without any notice. All rights reserved with the
undersigned to cancel any work mentioned in the
notification at any time without any reason. The
undersigned reserves all right to reject any tender without
assigning any reasons thereof, all other conditions
prevailing in the Kerala PWD and GST are applicable to
this tender also. If tender does not takes place on
28-2-2018 due to any reason, it will be conducted on
5-3-2018 at 3.30 p.m.

Divisional Forest Office,
Punalur Division, 1. SipHEEQ IFS,

Punalur. Divisional Forest Officer.
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No. PL1-2395/2017. 16th January 2018.

The Divisional Forest Officer, Punalur invites online
tenders from registered bidders having a valid and active
registration with PWD for the following work. Tender
documents and tender schedules may be downloaded free of
cost from the e-GP website www.etenders.kerala.gov.in.
All bid/tender documents are to be submitted online only
and in the designation online cover(s)/envelope(s)
on the www.etenders.kerala.gov.in website. Bids
shall be accepted only through online mode
www.etenders.kerala.gov.in  website and tenders submitted
manually/through post will not be entertained. Late online
bids will not be accepted.

Tender No. and name of work with PAC—
50/2017-18—Renovation to the Range Officers Quarters at
Range Office compound in Anchal Range during 2017-18—
= 10.33 lakhs.

EMD—" 26,000.
Cost of tender form—(Including GST)—" 2,800.
Budget Head—4406-01-101-99-FP-SOFB&FP.

Sale of tender documents—Can be downloaded
from the website www.etenders.kerala.gov.in

Date from which the tender will be available in
website—20-2-2018, 10 a.m.

Last date
28-2-2018, 5 p. m.

Date and time of opening of tender—5-3-2018,
10.30 a. m.

and time of receipt of tender—

Classification of bidder—C Class and above.
Name of Division—Divisional Forest Office, Punalur.

Period of completion of work—3 months from the
date of execution of agreement.

1. Bidders shall remit the tender document fee and the
Earnest Money Deposit using online payment
option of e-procurement system only and submitted
through the internet online banking of State Bank
of India or through NEFT for other banks. Bidders
opting for NEFT facility of online payment are
advised to exercise this option atleast 48 hours
before the closing date of bid to ensure that
payment towards tender document fees and EMD
are credited and a confirmation is reflected in the
e-procurement system. The online NEFT remittance
form provided by e-procurement system for making
a NEFT transaction is not a payment confirmation.
Kerala Forest Department/NIC/SBI shall not be
responsible for any kind of delay in payment status
confirmation.

Gaz. No. 8/2018/DTP (Forest).

2. Bidders are requested to submit scanned copy of
the following documents—Registration Certificate
duly attested by the Superintending Engineer/
Executive Engineer, PWD Kerala, EMD Exemption
Certificate (if any), Preliminary Agreement executed
in Kerala Stamp Paper worth ~ 200, duly filled up
proforma for availing e-payment by online.
Subsequently the hard copy of attested copy of
Registration Certificate, EMD Exemption Certificate
(if any), Preliminary Agreement in original would be
submitted offline in a sealed cover superscribing
the name of work and tender number to the Office
of the Divisional Forest Officer, Punalur through
speed post/registered post as prescribed in the time
schedule, failing which such tenders will be
rejected.

3. The bidding authority deserves the right to
modify/cancel any/all bids without assigning any
reason. The Forest Department will not be
responsible for any error like missing of scheduled
data while downloading by the bidder and non
receipt of documents.

4. Any further clarifications on this tender can be
obtained from NIC/the e-tender helpdesk number
available in the www.etenders.kerala.gov.in website
and from this office during the office hours. The
details regarding e-payment (Bidder’s bank account
number where he/she is having core banking facility
and email ID) should be submitted along with the
tender. Tenders without these details will not be
accepted. Technical bid and financial bid shall be
submitted in their respective designated online
covers.

5. The Forest Department will not be responsible for
any inconveniences or loss to the Bidder while
uploading/downloading the bid.

6. The tender/bids shall be opened online at the office
of the Divisional Forest Office, Punalur in the
presence of bidders/their representatives who wish
to attend at the above address. If the tender
opening date happens to be on a holiday or non
working day due to any other valid reason, the
tender opening process will be done on the next
working day at same time and place.

7. All other existing conditions related to e-tendering
of Kerala PWD and GST rates will also be
applicable this e-tender also.

I. SmoHEEQ IFS,
Divisional Forest Officer
(For and on behalf of the

Governor of Kerala).

Divisional Forest Office,
Punalur Division, Punalur.
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1 Thenmala Supply, installation, commissioning and maintenance 14,200 1,150+ GST

of solar power fencing (including warranty for
1 year and 3 year AMC) from Kaduvakalangu to 3
Kannara in Thenmala section of Thenmala range during
2017-18 (3 km) — " 5,67,000

2 Thenmala Supply, installation, commissioning and maintenance 14,200 1,150+ GST
of solar power fencing (including warreanty for
1 year and 3 year AMC) around Kulampi settlement
in Kalluvarambu section of Thenmala range during
2017-18 (3 km)—" 5,67,000

3 Thenmala Supply, installation, commissioning and maintenance 16,200 1,300+ GST
of solar power fencing (including warreanty for 1 year
and 3 year AMC) around Peruvazhikala settlement
in Kalluvarambu section of Thenmala range during
2017-18 (3.5 km)—" 6,45,000

4 Thenmala Supply, installation, commissioning and maintenance 16,200 1,300+ GST
of solar power fencing (including warreanty for 1 year
and 3 year AMC) around Villumala North settlement in
Kalluvarambu section of Thenmala range during
2017-18 (3.5 km)—" 6,45,000

5 Thenmala Supply, installation, commissioning and maintenance 23,450 1,900+ GST
of solar power fencing (including warreanty for 1 year
and 3 years AMC) from Thonical to Pathipalam in

Edamon section of Thenmala range during 2017-18
(5 km)—" 9,38,000
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6 Thiruvanantha-  Supply, installation, commissioning and maintenance 5,250 500+ GST
puram of solar power fencing (including warreanty for

1 year and 3 year AMC) around Kallupara area in
Vithura section of Praruthippally range during
2017-18 -1 km 5 line (live post)—" 2,10,000
7 Thiruvanantha-  Supply, installation, commissioning and maintenance 14,200 1,150+ GST
puram of solar power fencing (including warreanty for
1 year and 3 year AMC) around Manithookky area in
Vithura section of Praruthippally range during 2017-18 -
3 km 5 line (live posty—" 5,67,000
8 Thiruvanantha-  Supply, installation, commissioning and maintenance 33,450 2,500+ GST
puram of solar power fencing (including warranty for 1 year
and 3 year AMC) around Iruthode to Pambuchathamannu
in Chittar North section of Kulathupuzha range during
2017-18-7 km 5 line (live post}—" 13,38,000
9 Punalur Supply, installation, commissioning and maintenance 10,500 850+ GST
of solar power fencing (including warranty for
1 year and 3 year AMC) at Poombara colony to
Neduvannoorkadavu in Kalamkunnu  section of
Anchal range during 2017-18- (2 km)—" 4,17,000
10 Punalur Supply, installation, commissioning and maintenance 37,300 2,500+ GST
of solar power fencing (including warranty for 1 year
and 3 year AMC) at Neduvannoorkkadavu to
Kalamkunnu Pallamvetty Kalamkunnu section of Anchal
range during 2017-18- (8 km)—" 14,91,000

33021005 (alnoemeaBg)es alladajm—www.etenders.kerala.gov.in agam eaieniosagladmlano awmedeeaoay
62190QNMM@®OEN).

®000)300)905 0 —A, B, C & D class.
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06w Gan0PYOanTal, 00aTH—04735-223471.

No. A2-6072/16/Ranni Vo. (5). 23rd January 2018.

It is hereby notified that Teak Billet collected from final felling areas of 1952 Teak Plantation at Karikulam of
Ranni Range in Ranni Division will be sold through e-Auction shown in the schedule, by M/s. MSTC Ltd., Bangalore,
subject to the conditions published by the M/s. MSTA Ltd. and in the Kerala Gazette No. 36, Vol. III, Part III dated,
16-9-2014, Kerala Gazette No. 43 Vol. III, Part III dated, 4-11-2014, Kerala Gazette No. 8 Vol. IV, Part III dated, 24-2-2015,
Kerala Gazette No. 34, Vol. IV, Part III dated, 25-8-2015, Kerala Gazette No. 40, Vol. IV, Part III dated, 13-10-2015 & Kerala
Gazette No. 43, Vol. V, Part III dated, 1-11-2016 and vide Notification No. Pro. (4) 26243/13, dated 21-11-2015 & 26-9-2016
of the Additional Principal Chief Conservator of Forests (P), Thiruvananthapuram and other conditions prevalent in the
Forest Department. Besides the quantity shown in the schedule, the quantity if any delivered to dumping sites before the
date of e-auction and that could be lotted immediately before the e-auction will also be placed in the e-auction. EMD can
be remitted through e-treasury till 6 p. m. on the previous day of the auction. The buyer registration number has to be
mentioned while paying the EMD. For the benefit of the bidders who are not well versed with online transactions.
Divisional Forest Officer, Ranni will accept EMD in the form of Demand Draft payable at any Nationalized Bank drawn in
favour of Divisional Forest Officer, Ranni concerned, as was done in the old system, till 2 p. m. on the previous day of
auction. Successful bidders will have to remit 35% of the bid amount on the e-auction date itself through e-payment.
Successful bidders will also have to remit the balance value, VAT, Forest Development Tax, Income Tax and such other
taxes that are prevailing at the time of e-auction within the stipulated time limit.
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e-Auction documents and connected records are available in the website: www.mstcecommerce.com. For
submission of e-auction visit the website: www.mstcecommerce.com. All bids/e-auction documents are to be submitted
online only and in the designated online cover (s)/envelope (s) on www.mstcecommerce.com. The e-auction documents
submitted manually/through post will not be entertained.

Online e-auction/bids are to be accompanied with relevant documents. E-auction/bids received online without the
scanned copies of relevant documents will not be considered and shall be summarily rejected. Any further clarification
on this e-auction can be obtained from NIC/the e-auction Helpdesk number available in the website
www.mstcecommerce.com and from the office of the Divisional Forest Officer, Ranni and Range Office, Ranni during the
office hours. The details regarding e-Payment (Bidder’s Bank Account No. where he/she is having core banking facility
and email ID) should be submitted along with the e-auction documents. e-auction documents without these details will
not be accepted. Technical bid and financial bid shall be submitted in their respective designated online covers. The
Forest Department will not be responsible for any inconvenience or loss to the Bidder while uploading/ downloading the
bid.

The bidders who wish to participate in the e-auction should produce a certificate showing the permanent address
and signature of the bidders duly attested by the concerned Village Officer, or any other approved identity documents
along with the EMD through online. Those who do not produce any approved Identity Card or certificate will not be
eligible to participate in the e-auction.

Intending persons may ensure the quantity and quality of materials put up for e-auction before the commencement
of the same and no complaints will be entertained after the e-auction. In case any Govt. Department requires any of the
materials put up for the e-auction, the quantity remaining after their selection only will be re-auctioned. The quantity that
may become ready for sale after the publication of this notification will also be included in the e-auction. Any further
notification to the sale conditions that may be issued by the Government after the issuance of this notification will also
be applicable to this e-auction. The unsold materials in the e-auction will be re-auctioned.

Further details and information can be had from this office or the concerned Range Office, Ranni during the
working hours.

SCHEDULE

No bid lots in auction dated 2-11-2016, 12-1-2017, 10-7-2017, 1-8-2017, 22-8-2017, 3-11-2017,
28-11-2017, 10-1-2018

SI. Name of Name of

No. Range Plantation Dumping site Species & Class Quantity Remarks
1 Ranni 1952, Karikulam Teak Billet 87.40 MT 8 Lots
Karikulam

(Final Felling)

Earnest Money Deposit:
Teak Billets— ~ 20,000.

Date of e-auction—1-3-2018.

No bid lots on 1-3-2018 will be auctioned in alternate day—21-3-2018.

Date from which e-auction will be available in the website—1-3-2018, 21-3-2018.
The e-auction will be knocked down in the name of the highest bidders.

Those who are interested to participate in the e-auction should be registered buyer online with MSTC Limited,
Bangalore. Conditions for e-auction will be available at the website www.mstcecommerce.com

Telephone No: Divisional Forest Office, Ranni- 04735-227558.
Range Forest Office, Ranni-04735-223471.

G. M. KocHUKkANIIRAM, TFS,
Divisional Forest Office, Divisional Forest Olfficer
Ranni. (For and on behalf of the Governor of Kerala).
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No. TS2-2450/2017. 25th January 2018.

Competitive sealed tenders are invited by the
undersigned on behalf of the Governor of Kerala in the
prescribed form from eligible contractors or agency/firms
registered as “C” class and above with Kerala Public
Works Department for Three Civil Works as shown below
in Kottayam District under Timber Sales Division,
Kottayam during 2017-18.

SL
No.

Name of Works and
Approximate Amount

EMD

<

Renovation of SIP Office by roof
work at Aranyabhavan Forest Complex,
Parampuzha—" 42,000

Renovation of Jeep Shed in High Range
Circle Office at Aranyabhavan Forest
Complex, Parampuzha—" 59,000

1,050

1,475

Construction of Stair case for water
tank at Aranyabhavan Forest Complex,
Parampuzha—" 94,000 2,350

Cost of tender forms— ~ 300+ GST for SI. No. 1 and
~ 500+ GST for SI. Nos. 2 and 3.

Class of the Contractor— A, B, C.

Completion Period— One month.

The tenders are fixed to be conducted on
22-2-2018. The tender documents can be purchased from
the office of the undersigned during office hours up to
1 p.m. on the tender date on producing attested copy of
the registration card. Cost of tender form is non-
refundable and the tender form is not transferble. The
filled up tender documents should be submitted on or
before 3 p.m. on the date of tender. It should be
accompanied by all necessary documents and required
Earnest Money Deposit by way of Bankers Demand Draft
of Fixed Deposit or National Saving Certificate or any
approved deposit drawn in favour of/pledged in the name
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of Divisional Forest Officer, Timber Sales Division,
Kottayam payable at Kottayam. The intending tenderers
should furnish a preliminary agreement in prescribed form
in stamp paper worth ~ 200 along with tender for each
work. Tender No. and name of the work should be
superscribed legibly on the sealed envelope containing
the tender documents.

Incomplete tenders or tenders without necessary
documents or required EMD or tenders not in accordance
with tender conditions will not be accepted. Tender will be
opend at 3.30 p. m. on the same date in the presence of
those tenderers or their authorised representatives who
are present at the time by the Divisional Forest Officer,
Timber Sales Division, Kottayam or an officer authorised
by him. The Divisional Forest Officer, Timber Sales
Division, Kottayam reserves the right to exclude any
work/postpone to another notified date or also to reject
any tender without assigning any reason thereof. If the
tender date happened to a holiday or the tender could
not be conducted on the notified date due to any
reasons, the tender will be conducted at the same place
and time on the next working days, as per the same
conditions.

If the tender could not be conducted to the said
date/dates, tender for the works will be conducted at the
above place and time with same conditions on 26-2-2018.
If tender could not be conducted even on this date
necessary tender for such works will be conducted with
same condition at same place and time on 28-2-2018.
Tender for balance works, if any, will be conducted on
2-3-2018 at the same place and time as per same
conditions.

Cost of tender forms in respect of works with PAC
up to = 50,000 shall be =~ 300 + GST and in respect of
works with PAC of above ~ 50,000 up to 10 lakhs shall
be 0.20% of cost of work + GST subject to minimum of
~ 500 + GST and maximum of ~ 2,000 + GST. All existing
rules, regulations, directions etc. prescribed by Kerala
PWD and Kerala Forest Department in respect of civil
works shall be applicable for this tender also.

Before commencing work or within a week after the
date when acceptance of the tender has been intimated
to him, the tenderers shall deposit a sum sufficient to
make up the balance of 5 (five) percent of the probable
value of contract which together with the Earnest Money
Deposited shall be treated as security for the proper
fulfilment of the same and shall execute an agreement for
the work in the PWD scheduled form. If he fails to do
this or in the case of PWD contracts not maintaining a
specified progress (to be specified in each case in the
tender schedule) the EMD and security deposit shall be
forfeited to Government and fresh tenders shall be called
for or the matter otherwise disposed off. If as a result of
such measures, due to the default of the tenderer to pay
the requisite deposit, sign the contracts or take the
possession of the work, any loss to Government due to
the same will recovered from him as arrears of revenue,
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but should it be saving to Government, the original
contracts or shall have no claim whatever to the
difference. Recoveries on this or any other account will be
made from the sum that may be due to the contract or
on this any other subsisting contracts under the revenue
recovery act, or otherwise the Government may decide.

More details, if any, in this regard can be
obtained from the Timber Sales Division, Kottayam
(Ph: 0481-2312008), Government Timber Depot, Parampuzha
(Ph: 0481-2312006).

Timber Sales Division,
Kottayam.

(Sd.)
Divisional Forest Officer.

GIVIaHY @3 Gand0aV(s] avlailanad, ms)asl
332210 aldauio

MaMUQ §0-2040/2017. 2018 &M)QIG] 23.

S} BIVOaHYE3 Gano0mMi(s] awlailauad @rlquad”
Gano0qy HEMIVAEEAIQA BAARIIV)BU GHEMaOBH0BS)aN).

MS)B9] GAVOAUI® Gano OV (S1  awlal amI@d
0890 6ild} umiengal avlweloiad o@dajolafl
#O)M®IMOW] AGAVE TVIBIAUMBBM)o AY(B Al AOW
B3IV} &H W Mot afloal @RoNT:dI® »H00)B30d/
MNoalMeB ST MIaM)o BSIBH] GAVOAUY@ Gand OV (s]
awlaNouad @AM canooqy HmMavdealg0)}es
00308100108 2ISlEOHAMENAIWo G612 )HBH08B)aM).

eowleal /6T eue
GaNo0M3(Sl 0],

Gal@—2)MMod GIVOaH @3

3@l MMI)o (alaidOMl©@)eS ailaloayo—
3/2017-18—@0@)A1G3 10000 ag)spPo MAUTENIOTTHHQAS alBM
POMBGHB)OS QOaloBMo—2017-18 @RAF 2018-19.

DERUD BRSE:T @)d—  4,96,000.

mloom@Bayo— " 12,400.
330 Ganooomleng ailer—" 1,000 + &l.afaV.sl. 12%.

S0eI080—af)1oag @1V @G 7 BAOTVETIME:0
62R0eile:0d al)domlwossldlensmo.

332100 @an200 QlM3EN)M @RAIVIM ®IVGIV)o
MUAWAN0—28-2-2018 ©2]THE6 S0) A6MIAUNO.

B3IV MUI1B:G1H9)aN ®IVGIW)o VAWl o—
28-2-2018, 3 Q6MIQISQ.

BRALIDIVIHUWE ®)0BH)M @IV ®IW)o TV WAIjo—
28-2-2018, 3.30 @6l

aBOOIEN0 HOVMOMIG3 28-2-2018-00 @TV® DD
BdoeIoM’ MSHH0O® QIO1SHWINME1G3 ¢amd aflal®lay

WlenmwmeuBes allewnow] 7-3-2018-07 @RGC® MLOLIGINO
@RE® TVAVAMO (alM@® BRI MSTMNOVIBlEe)o.

3)S) M08 QlQIEEBUWBHES SIS GIVOAHIT Gano0M3(S]
alalatad #oe50e1emIGMIN  (aludoml lamvss sl
£IB Q0B MN@O6T).

Gaz. No. 8/2018/DTP (Forest).

291

1.

MleNINWLM U3

#.6.(ag)o.af)MV.) MMUB 26/2017 af)al &AWENIY).af)©@3.cW.
®lo®]  20-5-2017 9WOHIBB]2)B88  af)Ql0
QILQITLOSHB)o DGIMY0  NIDWSA06M).

33020l GanooaRo (9OGH@OQo §alYIARM®E]) g
aflvosailalnassio D 80anlavlad Mlano (alaIdoo]
Alairvesslod  eIEle)m@osn). 33ALI0MS Gan00Aleng
alel  aleMAoC®O  GBUDTVIBIM Y@ /6 aH W §) 68wy
nIo®) &»8led MIaM)o MS)Ee1 @EMIQRM’ Ganooqy
BSHEMTVBEAIYODS EaldHHeS)Om W20 (WOaBQoGWD
asyenoammoem. 33eeIMS canooomlead ailel
QMGEEDTIG & 0RI0M0RIEB 8103 M)
mlosslenlclen)o. BEARIDAT Gandto QMo Aldafload
pamioeagled mlanjo wWwDedeao) 6 a1 o
a)$)}890a)M®oeM. 38eea’ canooomlead ailel
GBUOAVODIB® /DU 3B I0B)B»S1E3 Mmlam)o
afS)o® W@ ((Woalg, a10d5-1 BBeaMIOg &es
9885800 6210 CIEGHOMEMO. BClEOTE BS)BH1V
3322100V Gan00EMIOM aflel 80) &I0EMAINII0
25861 M@BBH)IMOLL. 09 B3°IAY Gand0emIOM
alleimo®] @RASRAY 62 IgIN@)aal.

80) QAYE®IWOS Galoldd M3V I88 Bd2eI0MS
GaN000 @R QIIEMISNAO(MA0 HSENBA GaNIOECOMO
9S0ajo 288SH00 H21TMIg)8s cRoelen)o M@
DalCWIUIlENIM l0S)BS).

a0 AQITLOBB)o o NAOTIWOSHIVIHBS OSN3
oHeqUAW Caldqy @REWI Malll Galoq) GREWO
€¢M051an1ee aUMI@ Mot & Barl aflolee)am mlvailo®
®lo ®lelad mlmlo (oo aeo wlall «uad
3900118 uflB:Elen)M@OIdken)0. H:)SOO® aldlaflal
Bdecna@0 Wlailet@ 630an1nilas qVye:Hlafldlesn)an
©semd @I 1T MIGEH all 860 Q1) aN @) A0 61 .
qLOWOEEM @aloellad HSMEO)BU8 ERYWEHOM aloslal.

©smEd MadafleeMmM@Im) 2)Malo], Saflesens
afFleoaadleal ayaiTundglo 38°LIaY AlyITUNGS)o
AyE®200] M 12 DIEICEneNR®oEN). og)LmWG)m@’Ioc@
0SS DS)eP @RAVIQRAE Gano0qy &HEMIVAEAIQOeS
80a01av1@ MIaM)o BIB A0S} @O . aljdlafla)
38oeinm’ avadaflajewoatto ag)WOaad  AIyQITLOGUD
am  enssloloyamlel afan AIBEAd QIYAUITUOE:UD
avoenIaTwla)8s af) ® B 1e1)0 al00®1680
al@lWeMlen) M ®el.

Bdeeloay avadqleg)m®Im) @)@l c®Roeil
MSEOME  qunelal)o ¢RoeNw)esS qLIROAIAI0
al016oWla] am 1eI060)&W)o EYVDIMMIMVE] 2]
Mo GOINAIS}COMMB@)@EM. BERITT aVadafl
2] ®IM)}@WaHo &B0) &»o0eMAIOLl}o MBS
adetlaflesymoel.

332268 108:S)EnM @RUS BB~eIMS HaHAL)SIG3
al0@)D  (al®000 NIlW a0 MW en QM ©6®d U3
9@ l0Gla{len @M GRSE:G @)HWOS GRSITLNOM
OT o) (@ OODOMo af)D BAB2LIAY Gan0OmIeAl
(alVBO BHISOMIGE BRHHODM IR0 BRBHOCT Lo
GORINAIS)GOMETBOONTD.  GRAOHOTILN0 GRSUOCIHIEN0



20th FeB. 2018]

FOREST DEPARTMENT

376

10.

11.

12.

13.

AUI@ITT® MOE)HSO6M G061 |SIOM)ANE 831G
@I )0 MoHIW0160)0 al@lWem1ee) .
@) © © @10 »1d 0166 0ad 332210V @00 mM
6NIOEDL yaTROMOo6) . €nN00 oM @3
06O IS)OVI5)8s Mloss, cRoell ahdCWoBHOM
SYI)M®Iao  &)0AI0EM AN Q) a]
@ 6) 613 01N ) MM al Mo @) © O oo awlaf
3322100)B:00m103 Wl ®LaIoNe:0200 ailvdale:06mo
MTVB00 @YU SYATN@)RET. DOm0 TVWBAROIGS
a@earomy @00 "6 01e0)an ®1M) 2)Malo @]
coalIeq|S;omIVIg)ss Moeslead 10% (aloaoalwl

30,000) (alG@ Y /@RW]H s)cruc&(g;«ﬂgﬂ@)omﬂ
BS)H6)QI0M  @RAUINIOG|SOANM@EM.  alluos1e:06mo
@i @100l af)ID) HOMBOM)MaldHo G@OLOAIO
alwalsoemo MG 1WIS1L100WETE  alQQl)o
B060M0BE OIS OMIV]G)eMEEsla 0 GRWO)
MloM1e)M@IM88 @OWIHo00 QAIMo  Ald)afl@d
MeHlaimasns.

BAcpIoMy

QMo

38eenay avadaq{lenyan @y BdeLIMVIOM ag)elo
CalR)HBjo VOMBAN 0a)jAU}O®] V1T Ol ®
S0IM}ao0 ¢ROLNW)HS Gald CO6IN|S)Om]
5861 @ERAVIAVAE Gand0qY GHEMaVBEAIOIS EalBHs
28-2-2018 ald®b@ 3 26M1He) 2)Malo®] avadq]l
GO, Adeenm’ M2 {CEHME®OW @RAITVOM
®loo®l GrAUWlWIW] (aleiioalld96a]S)aDaldHo
O®055)0™m BlAITo GRE® TVAVO@MIo TLOLICIN)0
aUI1H:0le6)M@OW1Ble)0.

21&166 0 O
GO UD

MMulo oloololeno
@R GaldH B B)0 @R AU NOW
2U39qS)TMOO®E®I Wlumil® GandoGlele ®luaile
(H2OmIao af) PIMOTMEMO @YW BAGALIOTV)B:S)o

V2O O} 0

alBlWemlanm@el.

0G0 HSEMBOIEMIS)OA0a o EBUDTUOTEY M /ey UBS
MIoB)»S1e3 MIaM)o @S 661 @MIIRM’ Ganooqy
S&emMadeaIQ0)es Galol@d af)s)omlgss wlaoag”
(Woallg MBIV GaldaIClesne@ae).

a@.  a)@. af. ©eMIQIHd mMlo®(Balyo
ms@@mm@mﬂ% @PYOGIMNOV] @R MLNJAIMNEEBUB
@®Oo® &18J0 AIJAUIVIV GH(MBo BICMRO)OS
O ™) qadsglanleng
A00ROOCHNENSO6M).

MomIaTWwla] GCVONI®O

33eenal@d afoameslelo @IO)OMENE:UE Alo)OTIWIS)
OIMEE1I03 @YV® BAALIAV)BHIOM @O MlaH @3
02100 G1GHLOER@O6N.

eiElafl)88 BARCLIMV)G:8)HS 8Moo  @OWo (alddS 1)
@05)991 @MIIUM” ¢ano0qy SeMdaLVAEAQ 0O
@RAVIAVAY” Gano0qY HEMaVBEAIQE 2 YAMEIN.]S)OmaN
QAUYE®IGWO 28-2-2018-0) ald@ 3.30-0) @SB
@RMIQRAE” Ganooqy &HemMavdealQoes adanlavlad
Qla] 200ROIVIFBS BBCLIMVB:00)0S MLOTIIRLYOTIGE
@YOBH M6,

292

14.

15.

16.

17.

18.

19.

20.

BACRIDAV)HB)OS BaNOo BIWo @RoMTH 0121588
BACRIDAV)HO0)HS BACLIDAVIMHB)HS ©6MBJo BIWO
(Moss coaINaS)OMIVD) @SAM ®)0E)M®O
wlolen)o. Moo BIWo ®O0HMIAN ®lO®IW)o
Ma®aljo BaNoo BOWo @RoN1H0la 9SWMe AN
(al61§0a 1169 @ofld@len)o.

TMOWoRMN@IVI@ &)060m MG COIN]|S)Om]
15188 B3 qUI1G:01e0)M®IV]CIEN)0. alGomH
©®10)20MOAS)BHOM ERWIHOOMBS HEBLOVAVON B0)
@006MALo Al0WOO® @O BA2MS IUIlE:dlen)aoEmMO
MlomMilenaemd @RUWIE:000 26M20Wldlen)o.

TMOMIODIle: Wloss EoaINa|S;TIRIg8s adeamilemd
@8O0 BOWo ~ ®IOAN AN  AOTVOMIM 0
80anAd oflBaIellen)alomd 80) BAALIIMV)HHIOEMW)o
@pMAIGlen ML

B0L10500168BS1 ¢H08 wamdend mluniolen)an
DB NBHU3 DD (AlUYODIEO)0 ENIOWBA0EN).

@RO)OS BAALIMVIEEMI TVI1B:012{15)88®), (aIMS@Y®
aflaleo Sl Alye®Ie® BALIMNIGE O@0S)OMIB]He6)IM
anemnomled oRlav (sl &> O ?D)GEeIM
@ROIY1En)MmoaM. alROIVWoW BABALI0AVIEB00M
7 dlainvodlhdoe Slwoea ealelailad aaslolg)ss

100 afllel88 2}(Bal(@O®IT 30} 9SMUS] Baf)
QAUY eEHME®oem.  33°2I0aV)»H000 9smus] &al)
QAUTEON)IM@IT 2 I00RWEG|F0T3 BRALIDAT 0GISHIN®)0
Slooad e:glalaflgiss mlomBalye AUMold)a{lealss
BEMBIOHZIN@A06. @SB ¢RoeG:w Slwoead
Mt 6S0OMOAUIBTMIONIT OISO MO BE
C0610|S)OMIV5)88 AIS®]OVWOSHIME 6a1YHe)
MO BOeosW)88 09 003QEB8Iad  &)S]
MSOMIM®OoM . @RO®IT  Ala] VAN TMY
a)OMELIRN0 MatiSo DNBIMYIN aldHo GRYVD @RYBY
330210} »00M 0S5 891 @AV’ Ganooqy
Semavdealgad @ M) aIz1Hn ) an Moo
moomIm)ss1ed 685)e01w1ene s 03 @” o)
000®)M@LIMBR  H5)S1PIHWIVT HEMSHONN N0
GRO® 1968-0L1 GHO8 0AIMY) 0lenAI0l G@RE;Sleel
QULAUMNSBH W (alH006R0 MVAEHICTM ©)A®OAAD
COMAM  AOAPEEBE]LNHSEWO DSIBE)AN@YDIEM.
MBEEIN) ag)eamEsIeN0 EMSMENBOB)Maldto Ql$al
QU0 O BACLIOMV)HIOM @YV MIT WOH®MOO)
@RAIH0000N0 DNBOVIBIHIM@ELL.

QllRVI@osI  3ERLIME:00M8 2SMIS] Ba) AUTSH)M
a2 © O G063 (SO>S @)HWIOS
10% ©)al OTVGL)0IGlLOV] BS)eeeMEmoe). cRoeil
©30i0le:0000] anBool@ossl, ITWeals &oanlmucled
mlamyo aIclen)an mIdoEL @O Oadl® aqudglanlesqd
a00ROOSNAN MOTHE MR OIVSL)AIG] ailsymad
£210Q))&HW)BS).

QllROl@osIM  3EPLIME:0008 2SMIS] Ba) AUTSH)M
Maor eroudaimmil mudgladleadlad 9uwaqnsisiss
UM ®)QUBHHWB ANTIEN)HEWI aleMWo AUV B9} EWO
HODAOQ0 HaIYIHEVI H21YPLINT §0) TLIADal@o
MOCEEMBG6).



20th FeB. 2018]

FOREST DEPARTMENT

377

21. 3@relomy  elcly®IMGWato  80) c=Roelow
MoMITWIEH)IN  GaldqY 60aN0)}HhES0, al00M]HhEs0

WOH@OM) BOEMAUCVOEN0 A lBlNEMIENM@EL.

22. 33°210MV1@ alO®:S)OM15)88 QAlRW]H: 80600
B3LI0MV)H»H00)0S MIOM(BAljo HSMEA@ MSalSldud

@PAIMVIM2J0e)sSM@ @O TS MTBEAM®IEN.

23. ezoell ®™iai®1e 00001 aljdoml@ossl mluil®
canooomlenss el ®Qooossl amuadaqfles)an
20088 0cMR0 @GIAIW]HHER0 @AM WO mniled
@) 2001 M@HY)AN @O 6M. @) MTH) MO
9alBOOCWO  M-CalWoa® @Bl  20(@ead

@ROBlE6)MN@O6).

®I69a0)o (ald00 aillailw ceigesglenwlsouiclen)e
@B06MB(SOHSBAY @B MOG] MDD D).

(M

Il el 90 aldB3Mo
M@ M@V GB6)0.

U0 10% ©)d

(2) OMHQA NI ©@aldBMo AN 70% @)d
M@ M@V GB6)0.

®)

3322I0M W ST @06Mlafldlee)an cRoeile:g)0s
@p8alled MLORICING (AICEIH® @M)aIVAla] &)oal
QIO)OMIEMO GROLN &I0MIV@ HalGIEMI @RAVITRAZ”
Gan20qy HEMaVBEaIQBHs @PUWIB:002)6MBOWIBlee)0.
@O AlRVWIVO® B3CLIOIV}®ION  MIOWE:N
@16lee)o. 33T HaUW B U6 a|5ISIelo0
aBO@&]LN0 ©afQEBRUE AULA®MAOIWV BHOMEEBBO 03
DU30q|S)COMEMBOEMEE;IT @Y GRoel 621G
QRO BRALIDAVYE:0008 6NIIELTVLOMIWIGBIH)o.
erO®I® mlaalenss ¢andoqy oW GO
(alH000 HEMBNIBH1W MIOSE (aldh000 @)
M@ M@V GB6)0.

NIOBSIl 20% ale] oGO 1H0166)EMI0U3.

24,

25. 3822100 (al®000 GOAIAQ|S)OMIWISI88 MG
@001 G600 alQO O @INEM BT CBHONB(SOB: S
alquo @RLIE® 2GR0 NOBNOMILNESEWI
00 60 o] [}
MSa[lelnee)MO®IM88 GRAIGHIWo GHOB QlMo

Qld)afled mlelaimaoldlen)o.

26. WOO®O®) »06eMAl)o )5S0 Osmawad
03089)M®IMBS BNV @PWIHI00 S)HH]

@RAIQRAE Gand0qy @emMavdeaIQdl@d mlelaimaosm.

®)5)@@ alaeEBw @ms)en] @RAVIEYA” Ganooqy
HENBIVBEAUQOPS $30anTMI@d Milamjo (GandeNd 04862-232505)
(alaiyom] BlaIneEBSITs 21RO @OsM).

No. E-2040/2017. 23rd January 2018.

It is hereby notified for the information of the
public that sealed tenders are invited from eligible
registered forest contractors for execution of following
works during 2017-18 in Munnar Social Forestry Range
under this Division as shown below. The tender forms will
be issued from the office of the Assistant Conservator of
Forests, Social Forestry Division, Idukki upto 1 p. m. on
28-2-2018 on remitting the cost of tender form. The duly
filled up and sealed tenders with EMD as mentioned in the
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schedule appended below can be submitted upto 3 p. m.
on 28-2-2018. The tender will be opened at 3.30 p. m. on
the same day at the office of the Assistant Conservator of
Forests, Social Forestry Division, Idukki.

In case the notified date happens to be a public
holiday, the tender will be conducted on the next working
day at the notified place and time as per the same
conditions. The Assistant Conservator of Forests, Social
Forestry Division, Idukki reserves the power to exclude or
postpone the tender on specific reasons.

Name of Range/Section—Munnar Social Forestry
Range.

Tender Number and Name of work—3/2017-18—
Raising 10000 Nos.—Big basketted Sandal seedlings at
Marayoor during 2017-18 and 2018-19.

Probable Amount of Contract—" 4,96,000.

EMD—" 12,400.

~

Cost of tender form— ~ 1,000 + GST (12%).

Period of Contract—Within 7 months from the date
of agreement.

Last date and time of sale of tender forms—
28-2-2018 upto 1 p.m.

Last date and time of receipt of tender—28-2-2018
upto 3 p.m.

Date and time of opening of tenders—28-2-2018
at 3.30 p.m.

Alternate date—7-3-2018.

Place of tender—Social Forestry Division, Idukki.

Further details can be had from the office of the
Assistant Conservator of Forests, Social Forestry Division,
Idukki.

CONDITIONS
1. All the conditions in the G.O. (Ms.) No. 26/2017/
F & WLD dated 20-5-2017 will be applicable to
this tender also.
2. Tender form (Appendix 9) and other details (Not

transferable) can be obtained from Assistant
Conservator of Forests, Social Forestry Division,
Idukki on payment of cash or by Demand Draft
(DD) drawn in favour of Assistant Conservator of
Forests, Social Forestry Division, Idukki payable
on any Scheduled/Nationalized Bank. The cost of
tender form will be fixed by Government from time
to time. The application form can also be
downloaded from the official website of Kerala
Forest Department and if the forms are
downloaded from the website the cost of tender
documents should be attached as DD from a
Nationalized/Scheduled Bank as mentioned above,
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along with Part I Tender. The cost of tender forms
once paid will be neither refundable on any
account, nor be adjusted towards cost of any
other tender forms.

. The tender form shall be used only by the person
in whose name it is issued and for the work
specified in the Schedule attached to the tender
form.

. Tenders completed in all respects with the
prescribed EMD will be received upto the
specified time on specified date in the Notification
by Registered post/Speed post or to be deposited
in the tender box provided for this purpose in the
Division Office. Tender documents will not be
sent by ordinary post.

. Before submitting the tender, the tenderer is
expected to study and scrutinize all the conditions
in the agreement to be executed, the draft of
which can be had for perusal at the Assistant
Conservator of Forests, Social Forestry Division,
Idukki on any working day during office hours.
They are also requested to study the detailed
tender conditions attached to the tender
document. Any plea of ignorance of the
agreement conditions or any complaint regarding
the said conditions received after the time of
tender will not be entertained.

. Before submitting the tender, the tenderer shall
visit the area of work to study all the field
conditions and nature of work and quote his rate
accordingly. No enhancement in rate due to any
reason will be entertained thereafter.

. The tenderer shall quote a firm percentage of the
estimate amount for raising big basketted
seedlings as in the Schedule both in figures as
well as in words in the appropriate column in the
tender from in the case of tenderer quoting
different total amount/rate in words and figures,
least of the same will be considered valid and
shall be binding on him/her.

. The tenderer shall submit the filled up tender
form together with all the pages intact in a sealed
cover addressed to “The Assistant Conservator of
Forests, Social Forestry Division, Idukki” and
superscribed “Tender for (Name of work as
specified in the first part of tender notice)” so as
to reach the office as specified in the first part of
tender notice.

. Tender received after the specified date and time
or received without the requisite enclosures or
tenders not written up in proper order or form will
not be honoured.
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10.

11.

12.

13.

14.

15.

16.

17.

Each tender shall be accompanied by a demand
draft of a Nationalized/Scheduled Bank for the
amount specified against each work as per the
notification in favour of the Assistant Conservator
of Forests, Social Forestry Division, Idukki as
Earnest Money Deposit for the work.

All the corrections in the tender form shall be
initiated by the tenderer himself.

Part I of the tenders received in due time will be
opened by the Assistant Conservator of Forests
or his deputy at the time specified in the first part
of tender notice in the presence of such of the
tenderers present on that occasion.

Part IT tenders (price bid) of the tenderers whose
Part I tenders have been accepted only will be
opened on the day to be declared subsequently.
The time and place of opening of the Part II
tenders will be announced immediately on the
acceptance of the Part I tender.

The lowest tender will ordinarily be accepted, but
the authority competent to accept the tender
reserves the power of accepting or rejecting any
tender without assigning any reason thereof.

No tenderer will be permitted to withdraw his
offer within three months from the date of
opening of the financial bid.

All the taxes prevailing at the time is applicable to
this tender.

The tenderer whose tender is accepted will be
informed regarding acceptance of his tender by a
Confirmation Order issued through registered letter
bearing the address mentioned in the tender. The
successful tenderer, within Seven days of receipt
of confirmation of his tender, shall have to execute
an agreement in the prescribed form [Appendix 11]
on a proper non-judicial stamp paper (worth ~ 100)
to be supplied by him at this cost. If the
Contractor fails to execute the agreement during
the period, the tender will be cancelled, and the
Earnest Money Deposit submitted by the tenderer
shall stand forfeited to the Kerala Forest
Department. The work will be carried out at the
risk and cost of the tenderer or through any other
method (including through the next higher
tenderer). The loss, if any, to the Government
consequent to the default, if not paid by the
defaulter within a reasonable time specified by the
Assistant Conservator of Forest, shall be treated
as arrears on public revenue to be recovered from
the defaulter under the provisions of the Kerala
Revenue Recovery Act 1968 and in such other
manner as the Government may deem fit. The
defaulter however will not be entitled for gain,
if any.
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18. The successful tenderer while signing the (i) Second part payment up to 70% of the
agreement shall furnish a security deposit for an agreed amount after proper completion of the
amount equal to 10% of the total Probable basketted bed.

Amount of Contract. The security deposit will be (iiiy Balance 20% of the agreed amount will be
released only after the successful completion of paid after the completion of the work.

the contract work and after producing the Non

. 24. 1t shall b to the Assistant C tor of
Liability Certificate from the concerned officers. Sna’l be open to “he Assistant Lonservator

Forests to cancel/reduce the quantity of work to

19. The successful tenderer shall give an undertaking be executed in the attached schedule based on
at the time of execution of agreement that he shall site conditions and the Assistant Conservator of
not sell, mortgage or otherwise alienate the Forests decision will be binding on the successful

tenderer. If any additional item/s of work which
are not included in the schedule are required to
be carried out inevitably for reasons to be

properties covered by the solvency certificate
during the currency of the contract.

20. The post-offers and representations sent, after recorded, in the contract area during the course of
receipt of the tender in respect of work shall not contract period, the successful tenderer is bound
be considered on any grounds. to execute that work for which payment worked

out as per forest schedule rate for such item will

21. The Earnest Money Deposit of the unsuccessful be made at the agreed rate in the contract. The

tenderers will be returned as soon as possible cost of the work will be worked out as per the
after the tenders are finalized. prevailing forest schedule of rate.

22. The quantities of work shown in the Schedule are 25. Kerala Forest Department reserves the right to
approximate and it may vary on actual execution of execute the work through any other mode of
work. execution other than through contract system if

the tender offered by the contractors is not

23. Payment in three instalments will be made to the feasible according to the Department.

contractor on specific request and on submission

of bill in the prescribed format at the following 26. The undersigned reserves the right to cancel the

stages provided the condition specified are tender without assigning any reason.

achieved. Payment will be made through crossed Further details can be available from Assistant

cheques or e-payment only. Conservator of Forests, Social Forestry Division, Idukki

Different stages at which payment will be made to and in Telephone No. 04862-232505 on working hours.

the Contractor for raising big basketted Sandal

seedlings are as follows. Office of the Assistant (Sd.)
Conservator of Forests, Assistant Conservator
(i) First part payment up to 10% of the agreed Social Forestry Division, of Forests
amount after proper completion of the Idukki. (For and on behalf of
seedbed. the Governor of Kerala).
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mmud @RSBC ®)HW)0 b aler ~
1 @DO)QCHHIS ®s] alefla] @osl 1300M? 20,500 1,700+ ). ag)a@¥. sl. (12%) ©6ME  MOMVo
OQITSO)MO—  8,18,000
2 @PO)QIOCHHIS ®s] alefla] @osl 1250M? 19,200 1,600+ €. ag)a@V. sl. (12%) ©6ME  MOMVo
OUTSO)MO—  7,68,000
3 OmMS)B:Wo ®s] aleila] @osl 450M° 7,000 600+ ). agaV. sl (12%) 80) @OMVo
OAUTSO)MO—  2,77,000
4 Q1O8WIAQ ®s] aleila] @osl 550M° 8,500 700+ ). ag)@d. sl (12%) 30) 20Vvo

OGSO MO— " 3,40,000

9s6med Gand0o HANIEHILFIGE LIBYAIB)IN G IWEH—15-2-2018.
6s6emd qLfle:Alee)aM @RAITVOM ®1WTIH—2-3-2018.

OSN3 @OHHNAN O 1WCTH—9-3-2018.
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No. TSP2-149/2018. 24th January 2018.

Separate online tender are invited from eligible A, B or C class contractors registered in the Forest Department in
pursuance of G. O. (Ms.) No. 26/2017/F& WLD dated 20-5-2017 for stacking of Timber, Billets and teak poles
received from various plantations mentioned in the schedule below. The tenderer is bound to comply with the terms and
conditions in force and special terms and conditions in connection with the stacking, besides the conditions that will be
framed by the Government in future in connection with this tender. Tender documents and schedules are available in the
website : www.etenders.kerala.gov.in. The Earnest Money Deposit and tender cost for the tender should be submitted
through the Internet online banking of SBI or through NEFT for other banks. For submission of tenders visit the website
www.etenders.kerala.gov.in. The contractor should have GST registration.

All bid/tender documents are to be submitted online only and in the designated online cover(s)/envelope(s) on
the www.etenders.kerala.gov.in website and tenders submitted manually/through post will not be entertained.
Late tenders will not be accepted.

Online tenders/bids are to be accompanied with a preliminary agreement executed in Kerala Stamp Paper worth
= 200. Tenders/bids received online without the scanned copies of relevant documents, preliminary agreement, etc. will not
be considered and shall be summarily rejected. The hard copy of attested copy of registration certificate, bid document,
EMD exemption certificate (if any) and preliminary agreement in orginal would be submitted off line subsequently in a
sealed cover superscribing the name of work and tender number to the Office of the Divisional Forest Officer, Timber Sales
Division, Palakkad through speed post/registered post before opening of the tender, failing which such tenders will be
rejected. Any further clarification on this tender can be obtained from NIC/the e-tender Helpdesk number available in the
www.etenders.kerala.gov.in  website and from the office of the Divisional Forest Officer, Timber Sales Division, Palakkad
during the office hours. The details regarding e-payment (bidder’s bank account number where he/she is having core
banking facility and e-mail ID) should be submitted along with the tender. Tenders without these details will not be
accepted. Technical bid and financial bid shall be submitted in their respective designated online covers.

The Forest Department will not be responsible for any inconvenience or loss to the bidder while uploading/
downloading the bid.

The successful tenderer should submit a solvency from the revenue authorities or a bank guarantee issued by a
nationalized bank for 10% of the tender amount. The successful tenderer should also execute an agreement in the
prescribed format in a stamp paper worth ~ 200 within 10 days from the date of intimation of acceptance of the tender after
furnishing security deposit equal to 10% of the tender amount or ~ 5,00,000 whichever is less. If the notified date of
tender happens to be a holiday the tender will be conducted on the very next working day at same place and time.

SCHEDULE

SI. Name of depot Particulars of work and Ow. EMD Value of Period of

No. Estimate Amount Amount tender form Contract

1 Aruvacode Dragging &Stacking of 1300M? 20,500 1,700+GST (12%) 2 Months
Timber—"  8,18,000

2 Aruvacode Dragging &Stacking of 1250M3 19,200 1,600+GST (12%) 2 Months
Timber—"  7,68,000

3 Nedumkayam  Dragging &Stacking of 450M? 7,000 600+GST (12%) 1 Month
Timber—= 2,77,000

4 Walayar Dragging &Stacking of 550M3 8,500 700+GST (12%) 1 Month

Timber—"  3,40,000

Date from which tender forms will be available in the website—15-2-2018.
Date and time up to which tenders will be received—2-3-2018, 5 p. m.
Date and time for opening of tender—9-3-2018, 11 a.m.

Further details can be had from the office of the Divisional Forest Officer, Timber Sales Division, Palakkad and
Depot Officers, Walayar, Nedumkayam and Aruvacode.

Office of the Divisional Forest Officer, ANEEsH, C. P,
Timber Sales Division, Divisional Forest Officer
Palakkad. (For and on behalf of the Governor of Kerala).
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No. D-164/2018. 24th January 2018.

The Chief Executive Officer, FDA, Parambikulam
invites online tenders from registered bidders having a
valid and active registration with PWD for the following
work. Tender documents and tender schedules may be
downloaded free of cost from the e-GP website
www.etenders.kerala.gov.in. All bid/tender documents are to
be submitted online only in the designation online
cover(s)/envelope(s) on the www.etenders.kerala.gov.in
website. Bids shall be accepted only through online mode
www.etenders.kerala.gov.in website and tenders submitted
manually/through post will not be accepted.

Tender No.— 12/2017-18.

Name of Work—Cost of providing roof truss work
with sheet to ecoshop at Anappady under Anappady
Section in Sungam Range during 2017-18.
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Estimate Amount in lakhs (Aprx)—" 7.80.

EMD—" 20,000.

Tender fee—" 1,500 + GST.
Period for completion—On or before 30-3-2018.

Tender documents can be downloaded from the
website www.etenders.kerala.gov.in

Classification of bidder— ‘A’, ‘B’ ,‘C’ & ‘D’ Class.

Name of Division—Parambikulam Division.

Date and time from which the tender will be available
in website —12-2-2018, 5 p. m.

Last date and time of submission of tender—
22-2-2018 upto 5 p. m.

Date and time of opening of tender—27-2-2018,
5p. m

Bidders shall remit the tender documents fee and Earnest
Money Deposit using online payment option of e-procurement
system only and submitted through the internet online
banking of State Bank of India or through NEFT for
other banks. The online NEFT remittance from provided by
e-procurement system for making a NEFT transaction is not
a payment confirmation. Kerala Forest Department/NIC/SBI
shall not be responsible for any kind of delay in
payment status confirmation.

1. Bidders are requested to submit scanned copy
of the following documents Registration Certificate
duly attested by the PWD, Kerala, EMD exemption
certificate (if any), Preliminary agreement executed in
Kerala Stamp Paper worth ~ 200, duly filled up to
proforma for availing e-payment by online.
Subsequently the hard copy attested copy of
Registration Certificate, Bid document, EMD
exemption certificate (if any), Preliminary agreement in
original would be submitted offline in a sealed cover
subscribing the name of work and tender number to
the office of the Chief Executive Officer, FDA,
Parambikulam through speed post/registered post as
prescribed in the time schedule, failing which such
tenders will be rejected.

. The bidding authority deserves the right to modify/
cancelled any/all bids without assigning any reason.
The Forest Department will not be responsible for
any error like missing of scheduled data, while
downloading by the bidder and non receipt of
documents.

. Any further classification on this tender can be
obtained from NIC/KITM the e-Tender help desk
number available in the www.etenders.kerala.gov.in
website and from this office (9487372928) during the
office hours. The details regarding e-payment
(bidder’s bank account number where
he/she is having core banking facility and email ID)
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should be submitted along with the tender. Tenders
without these details will not be accepted. Technical
bid and financial bid shall be submitted in their
respective designated online covers.

. The Forest Department will not be responsible for
any inconvenience or loss to the bidder while
uploading/downloading the bid.

. The tender/bids shall be opened online at the office
of the Chief Executive Officer, FDA, Parambikulam
the presence of bidders/their representatives who
wish to attend the above address. If the tender
opening date happens to be on a holiday or non
working day due to any other valid reasons, the
tender opening process will be done on the next
working day.

. All other existing conditions related to e-tendering of
Kerala PWD/Forest will be applicable in this tender
also.

Office of the Deputy
Director, Parambikulam
Tiger Reserve,
Parambikulam.

P. V. MapnusoopanNaNn, IFS
Chief Executive Officer
FDA, Parambikulam.
(For and on behalf of the
Governor of Kerala)
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No. D-3613/2016. 24th January 2018.

The Chief Executive Officer, FDA, Parambikulam
invites online tenders from registered bidders having a
valid and active registration with PWD for the following
work. Tender documents and tender schedules may be
downloaded free of cost from the e-GP website
www.etenders.kerala.gov.in. All bid/tender documents are to
be submitted online only in the designation online
cover(s)/envelope(s) on the www.etenders.kerala.gov.in
website. Bids shall be accepted only through online mode
www.etenders.kerala.gov.in  website and tenders
submitted manually/through post will not be accepted.

Tender No.—13/2017-18.

Name of work—Cost of providing concrete chappath
and wheel track along Poopara Road from Karimala
Earthdam to Poopara under Karimala Range during 2017-18.

Estimate Amount in lakhs (aprox.)—" 20.00.

EMD—" 50,000
Tender fee—5,000+GST.

Tender documents can be downloaded from the
website www.etenders.kerala.gov.in

Classification of bidder— ‘A’, ‘B’ ,C’ & ‘D’ Class.

Name of Division—Parambikulam Division.

Period of completion of works—On or before
30-3-2018.

Date and time from which the tender will be available
in website —16-2-2018, 5 p. m.

Last date and time of submission of tender—
23-2-2018 upto 5 p. m.

Date and time of opening of tender—28-2-2018,
5p m

Bidders shall remit the tender documents fee and Earnest
Money Deposit using online payment option of e-procurement
system only and submitted through the internet online
banking of State Bank of India or through NEFT for
other banks. The online NEFT remittance from provided by
e-procurement system for making NEFT transaction is not
a payment confirmation. Kerala Forest Department/NIC/SBI
shall not be responsible for any kind of delay in
payment status confirmation.
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1. Bidders are requested to submit scanned copy
of the following documents Registration Certificate
duly attested by the PWD, Kerala, EMD exemption
certificate (if any), Preliminary agreement executed in
Kerala Stamp Paper worth ~ 200, duly filled up to
proforma for availing e-payment by Online.
Subsequently the hard copy attested copy of
Registration Certificate, Bid document, EMD
exemption certificate (if any), Preliminary agreement in
original would be submitted offline in a sealed cover
subscribing the name of work and tender number to
the office of the Chief Executive Officer, FDA,
Parambikulam through speed post/registered post as
prescribed in the time schedule, failing which such
tenders will be rejected.

2. The bidding authority deserves the right to modify/
cancelled any/all bids without assigning any reason.
The Forest Department will not be responsible for
any error like missing of scheduled data, while
downloading by the bidder and non receipt of
documents.

3. Any further clarification of this tender can be
obtained from NIC/KITM the e-Tender help desk
number available in the www.etenders.kerala.gov.in
website and from this office (9487372928) during the
office hours. The details regarding e-payment

(bidder’s bank account number where
he/she is having core banking facility and email ID)
should be submitted along with the tender. Tenders
without these details will not be accepted. Technical
bid and financial bid shall be submitted in their
respective designated online covers.

4. The Forest Department will not be responsible for
any inconvenience or loss to the bidder while
uploading/downloading the bid.

5. The tender/bids shall be opened online at the office
of the Chief Executive Officer, FDA, Parambikulam
the presence of bidders/their representatives who
wish to attend the above address. If the tender
opening date happens to be on a holiday or non
working day due to any other valid reasons, the
tender opening process will be done on the next
working day.

6. All other existing conditions related to e-tendering of
Kerala PWD/Forest will be applicable in this tender
also.

P. V. MapHUSOODANAN, IFS,

Chief Executive Officer
FDA, Parambikulam

(For and on behalf of the
Governor of Kerala).

Office of the Deputy Director,
Parambikulam Tiger Reserve,
Parambikulam.

Gan20a¥g AIBa9lod q1oad awlailaud, al2e1809S

alim@ Ba32210M5 aloauvyo

Mm@ aweRlyy. ofl. fl-250/2017. 2018 ®RMyIo] 25.
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®Qooo#) M ®leom@ .0Vl  auiogdoalle: aimo  avomilud Gqlog, (VI  ©@eo®1ol&e el M0®

(IO B 0386) ATIVOAVIRGOQINBIM)o AYB QU jMAOW BAALIMBU alMo Ald)aled FqRd O210m5)8s8 [TVd6H03
pomoal maud G. O. (Ms.) 26/2017/ F &WLD dated 20-5-2017] (al®000 &000)8500103mIaN)o 21-2-2018-00 @10 ®]
D2]UBE G0 2.30 BEMIAUOO aldLIBHIS Gand0TY AIBHSoW) I0MB Eand0qROaNTTVOS BO030RIVOMIGE LIElEOCmEHAlwo

SHUEM] 2} BHOBBIAN).
alSlé
(2 B3 e0Wlemi/ (aly OO lW)6S / @pzsal @RSImnom  MloMBAle @RSEO3 @)
mMud@ maud OIVHUNG Gald (2IGBUOOO Gald Mloss = =
Q) () (©) () (5) (6) @) (8)
1 1/2017-18  al0BISHOS GaNOOQY al0BIEeS Ganooqy QIdHslou) 30 af)eo 6040 3,500 1,99,500
Wlaflaum (BLIUICHHIS oM @QI0ILNANGIOM DRIV oo
®0Wlemi, agelalnad auEoalld: aimo oMW Eelos,
OAVUM) (S @0 GB1EHLNROW (Al ODBuB
2 2/2017-18  alOBISHOS GaNOOQY al0BIEeS Ganooqy QIdSslou) 30 af)eo 6040 3,500 1,99,500
Wlaflaum (BRIAICHHIS oM @YI00LNAN@IO BONAOW ag)eNo

aoWlemi, GWwoeml auioeoaild aimo aLOMAWE Gqlos,

AAVSUM) (S @0 GB1EHLNROW (Al ODIBuB
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B30I ®:8)0S 8MI0 BOIMo @RoNIB012f1S)88 BACLINAV}H:I0)0S BARALIDA)H:S8)0S 06Medo BIWo (ML
GOaIONIS)OMIVDY) @®)SAM @0ENIN@®OVBIEe)0. E6ME0 BOWo @O @IVGIVe TVAWAl0 BaNJo BN
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No. WPP-250/2017. 25th January 2017.

It is hereby notified for the information of the public that sealed tenders are invited from the registered forest
contractors for executing sample plot grid of natural forest in connection with preparation of forest working plan of
Palakkad Division during 2017-18. The tender forms will be issued from the office of the
Forest Working Plan Division Office, Palakkad upto 1 p. m. on 21-2-2018 on remitting the cost of tender form + GST (12%)
as shown below. The filled up and sealed tender in full form with sufficient EMD can be submitted upto 2.30 p. m. on
21-2-2018. The tender will be opened at 3 p. m. on the same day at the office of the Forest Working Plan Division
Office, Palakkad.

In case the notified date happens to be a public holiday, the tender will be conducted on the next working day at
the notified place and time, as per the same conditions. The Forest Working Plan Officer, Palakkad reserves the power
to exclude or postpone the tender on specific reasons.
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SCHEDULE
S Tender Name of Name of work Quantity  Basic EMD  Amount of
No. No. Range/Section Rate N Contract
1 1/2017-18 Palakkad Forest Assessment of natural 30 Nos. 6,040 3,500 1,99,500
Division, Olavakkode stock by grid mapping
Range, Elival Section for the preparation of
revised Working Plan
of Palakkad Forest
Division
2 2/2017-18 Palakkad Forest Assessment of natural 30 Nos. 6,040 3,500 1,99,500
Division, Olavakkode stock by grid mapping
Range, Dhoni Section for the preparation of
revised Working Plan
of Palakkad Forest
Division
3 3/2017-18 Palakkad Forest Assessment of natural 30 Nos. 6,040 3,500 1,99,500
Division, Olavakkode stock by grid mapping
Range, Mundur Section for the preparation of
revised Working Plan
of Palakkad Forest
Division
4 4/2017-18 Palakkad Forest Assessment of natural 25 Nos. 6,040 3,500 1,65,500
Division, Ottappalam stock by grid mapping
Range, Pattambi Section for the preparation of
revised Working Plan
of Palakkad Forest
Division
5 5/2017-18 Palakkad Forest Assessment of natural 30 Nos. 6,040 3,500 1,99,500
Division, Ottappalam stock by grid mapping
Range, Thiruvazhiyode  for the preparation of
Section revised Working Plan
of Palakkad Forest
Division
6 6/2017-18 Palakkad Forest Assessment of natural 29 Nos. 6,040 3,500 1,93,000

Division, Ottappalam
Range, Kulappully
Section

stock by grid mapping
for the preparation of
revised Working Plan
of Palakkad Forest
Division

Cost of tender form—

~ 500+ GST (12%).

Period of Contract—90 days from the date of agreement.

The last date and time of sale of tender forms—21-2-2018 upto 1 p.m.

Date and time of receipt of tender—21-2-2018 upto 2.30 p.m.

Date and time of opening of tender—21-2-2018 at 3 p.m.

Next tender date—28-2-2018 (Same place and time),

Place of tender—Forest Working Plan Division Office, Olavakkode.

3-3-2018 (Same place and time)

In case the tender is not conducted due to any reasons, the same will be conducted on the next working day at
the same place and time.
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10.

11.

12.

13.

14.

15.

CONDITIONS
All conditions in the GO. (Ms.) No. 26/2017/F & WLD dated 20-5-2017 will be applicable to this tender.

Tender form (Appendix 9) and other details (Not transferable) can be obtained from Forest Working Plan Division
Office, on payment of cash or by Demand Draft (DD) drawn in favour of Forest Working Plan Officer, Palakkad
payable on any Scheduled/Nationalized Bank. The cost of tender form will be fixed by Government from time to
time. The application form can also be downloaded from the official website of Kerala Forest Department and if the
forms are downloaded from the website the cost of tender documents should be attached along with DD from a
Nationalized/Scheduled Bank as mentioned above, along with Part I Tender. The cost of tender forms once paid
will be neither refundable on any account, nor be adjusted towards cost of any other tender forms.

The tender form shall be used only by the person in whose name it is issued and for the work specified in the
Schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the agreement
to be executed, the draft of which can be had for perusal at the Forest Working Plan Division Office on any
working day during office hours. They are also requested to study the detailed tender conditions attached to the
tender document. Any plea of ignorance of the agreement conditions or any complaint regarding the said
conditions received after the time of tender will not be entertained.

Before submitting the tender, the tenderer shall visit the area of work to study all the field conditions and nature
of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained thereafter.

The tenderer shall submit the filled up tender form together with all the pages intact in a sealed cover addressed
to “The Forest Working Plan Officer, Palakkad’ and superscribed “Tender for (Name of
work- as specified in the first part of tender notice)” so as to reach this office as specified in the first part of

tender notice.

Tender received after the specified date and time or received without the requisite enclosures or tenders not

written up in proper order or form will not be honoured.

Each tender shall be accompanied by a Demand Draft of a Nationalized/Scheduled Bank for the amount specified
against each of work as per the notification in favour of the Forest Working Plan Officer, Palakkad as Earnest
Money Deposit for the work.

SSI Units are excempted from remitting EMD. Such units should produce necessary eligibility certificates obtained
from the Manager, District Industries centre concerned.

All the corrections in the tender form shall be initialed by the tenderer himself.

Part I of the tenders received in due time will be opened by the Forest Working Plan Officer, Palakkad or his
deputy at the time specified in the first part of tender notice in the presence of such of the tenderers present on

that occasion.

Part I tenders (price bid) of the tenderers whose Part-I tenders have been accepted only will be opened on the
scheduled date of tender.

The lowest tender will ordinarily be accepted, but the authority competent to accept the tender reserves the power
of accepting or rejecting any tender without assigning any reason thereof.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the financial bid.

All the taxes prevailing at the time is applicable to this tender.
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16.

17.

18.

19.

20.

21.

22.

23.

24.

25.

26.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a Confirmation
Order issued through registered letter bearing the address mentioned in the tender. The successful tenderer, within
seven days of receipt of confirmation of his tender, shall have to execute an agreement in the prescribed form
(Appendix 11) on a proper non-judicial stamp paper (worth ~ 100) to be supplied by him at his cost. If the
Contractor fails to execute the agreement during the period, the tender will be cancelled, and the Earnest Money
Deposit submitted by the tenderer shall stand forfeited to the Kerala Forest Department. The work will be carried
out at the risk and cost of the tenderer or through any other method (including through the next higher tenderer).
The loss, if any, to the Government consequent to the default, if not paid by the defaulter within a reasonable
time specified by the Forest Working Plan Officer, Palakkad, shall be treated as arrears on public revenue to be
recovered from the defaulter under the provisions of the Kerala Revenue Recovery Act 1968 and in such other
manner as the Government may deem fit. The defaulter however will not be entitled for gain, if any.

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 per cent of the total Probable Amount of Contract. The security deposit will be released only after the
successful completion of the contract work and after producing the Non Liability Certificate from the concerned
officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

The post-offers and representations sent, after receipt of the tender in respect of the work shall not be considered
on any grounds.

The Earnest Money Deposit of the unsuccessful tenderers will be returned as soon as possible after the tenders
are finalized.

The quantities of work shown in the Schedule are approximate and it may vary on actual execution of work.

The details shown in the tender schedule is approximate. The actual extent of the contract area may vary as per
the final survey report, which will be binding on the successful tenderer.

On succesful completion of work, the payment will be made to the contractor on submission of the bill in the
prescribed format. The payment will be made through e-payment only.

It shall be open to the Forest Working Plan Officer, Palakkad to cancel/reduce the quantity of work to be executed
in the attached schedule based on site conditions and the Forest Working Plan Officer, Palakkad decision will be
binding on the successful tenderer. If any additional item/s of work which are not included in the schedule are
required to be carried out inevitably for reasons to be recorded, in the contract area during the course of contract
period, the successful tenderer is bound to execute that work for which payment worked out as per forest schedule
rate for such item will be made at the agreed rate in the contract. The cost of the work will be worked out as per
the prevailing forest schedule of rate.

Kerala Forest Department reserves the right to execute the work through any other mode of execution other than
through contract system if the tender offered by the contractors is not feasible according to the Department.

The undersigned reserves the right to cancel the tender without assigning any reason.

Further details can be available from Forest Working Plan Divission Office, Palakkad and in Telephone

No. 0491-2555188 on working days.

Office of the Forest Working Plan Officer, K. SuniL KUMAR,
Working Plan Division, Forest Working Plan Officer
Palakkad. (For and on behalf of the Governor of Kerala).
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No. D-1264/2018 (1). S5th February 2018.

Sealed competitive tenders superscribing the names
of the works are invited by the undersigned for and on
behalf of the Governor of Kerala from the experienced
contractors registered with Kerala Public Works
Department for the work 1 & 2 and from authorized
institutions those who had successfully installed Solar
Power Fencing in Govt. Organizations/Undertakings and
having experience in the field for not below 3 years. The
tenderer shall provide 3 years warranty to the Solar Power
Fence.

SI.
No.

1 Construction of an elephant proof trench
around the proposed camp shed at
Cherampadi under Pothukal Forest Station
in Vazhikkadavu Range under Nilambur
North Division, during 2017-18—~ 1,90,000
Construction of an elephant proof trench
around the proposed camp shed at
Pandikkai under Vaniyampuzha Forest
Station in Nilambur Range under Nilambur
North Division, during 2017-18—" 1,90,000
Installation of Solar Fencing (2 KM)
from at Putharipadam area  under
Nellikkuthu Forest Station in Vazhikkadavu

Range Nilambur North Division, during
2017-18—" 3,50,000

EMD

Name of Work with
Estimate Amount

5,000

5,000

8,750
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Cost of tender form—"= 400 + GST @ 12% for
Sl. Nos. 1,2 and ~ 700 + GST @ 12% for Sl. No. 3.

The above said estimate amounts are approximate.
The exact amount will be mentioned in the tender form.
The period of completion of the above works will be
3 months from the date of agreement. The works will be
limited according to the availability of funds.

The tender forms will be issued up to 1 p. m. on
27-2-2018 from the Divisional Forest Office, Nilambur
North and will be accepted up to 2 p. m. on the same
day. The tenders will be opened by the undersigned or
his deputee on the same day at 3 p. m. in the presence
of those tenderers present at that time at the office of the
undersigned. If the due date happens to be a holiday due
to any reason the tender vill be held on the next working
day. If the tender cannot be carried out due to other
reasons or any item not taken up by anybody the same
will be again tendered on 7-3-2018 or if again not taken up
then on 12-3-2018. The place and the time will be the
same as mentioned above.

The EMD will be accepted as Demand Draft only
taken from the Nationalised Banks in the name of
Divisional Forest Officer, Nilambur North. Separate tenders
should be submitted for each work.

Tender forms can be obtained from the office of
the undersigned on application in writing and on payment
of value and GST (not refundable). The tender forms are
not transferable. A preliminary agreement in stamp paper
worth = 200 should be enclosed with the tender form.
The tenders which does not satisfied with the above
conditions will be rejected. All the conditions prevailing
in the Kerala Forest Department and Kerala Public Works
Department for the tenders are applicable to this tender
also. The undersigned reserves the right to reject the
tenders without attributing any reason. Conditions with
the tender form will also be binding to this tender. Further
details can be had from the office of the undersigned
(Phone : 04931 220232) or Range Forest Office,
Vazhikkadavu (Phone 04931 275322)/Nilambur
(Phone : 04931 220005).

Divisional Forest Office,
Nilambur North Division,
Nilambur.

(Sd.)
Divisional Forest Officer.
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el oi® a0 @10l60)o. MW@ MA@ OWIM)EWwado B3A2RI0MS GaN0EBUW alGE HalS)MM eI, aljdlafla) ddecldMS
Gan006BUW3 aVI1D 0189 O]S}ME®O @oLl. (alatyo®] @m)alBla)) &I H000)H00M 9smis] ®To®] 2@ @3
80} 20MOEIMSSIG (AUMO®  GROLINBHWB  a)OM 16 C1EGLHMBME. aFO@ESIL)0 HOVMAUWITS Gamd3ajoaom Alaldvo
Oalo®) a89lanslaa aoo]l AMmMoEd e®MOgS}om (aliom] BlaIdvo GRE® VA VO@M)o TLOLIAM)o O] 6SMRAE

(T)S@G)G)(HS&(TT)@OGTT\)'.

24-2-2018-0 Sl eRoelled @R} ©SMEA MVABele9o@1)MO@S Sl HSMEA 26-2-2018-00 @1V ME® TLOLICM)o
MAVOMYe Alaf) MSOMM@OVIGISN0. 26-2-2018-03 S1 GRoLilHE @YY HSMEE MVARA lendco)MOT3 Sl OSeA@ 27-2-2018-00

©lo® ME® MUOLITM)o TVAV@Mo Qla] MSTMM@OWVIBIENo.

(B2 (IO ODIW)OS  Gald)o mlom(B3alyo B3eLIM Gand0osleng (IAUODTIOS (IO 621GQ6N
maud @RSEHO3 ®)HW)o @) afler (7) 02100101 aunelo
1 2661005 a0y GIYaUd 11,750 950+&d]. ag)@s. Sl 1 @0vo 006100S

mafld06mo— " 4,70,000

2 96sq]-1 @iodegfas marleeemo 1,800 500+25l. ag)@V. Sl 1 @0vo @)G6I0IM00
(No. XV/166)—" 72,000

3 96sq]-I @iodegfas mareeemo 1,275 500+25l. ag)@V. Sl 1 @0vo @)G6I0IM00
(No. XV/165)—" 51,000

4 =l af)@¥. a1 0)arlod’ 2,675 500+24l. ag)@V. Sl. 1 MOvo ) G600
(o]
06sq]-1l @odegmy

enil@dawloi—" 1,07,000

B000)BHO0OM CVINIT—H0® ‘W™ @O o DaldlD)o.

eMOBdOD AIMIS awlailaemmd
Gano0qy 630anlav, (®q))
20MamQIoS]. Alaflatem@d  @Ga000gRIanIMVA@
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&M@ avlailanad
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2018 RMYaIdl 20.

SHeM)8 Alallamloel @69 algIHIE8 aloWaIN Ao CHAVYAOW] NITWHa|S 14 QlDAOMEBUW  MEa|09)83

@palinunolene muolelolenoe 26-2-2018-00 @11 M-celelo MsSEMM®OW1alenjo. MSTC a:numlolcd caleiomlmow]

0HqQUA8 ©21T® ASMHUWBHS GRIRIOTIGE alO®:S)EH0ARM @M. ailvod allaieEWIMIX] WWW.mStceCOMMmErce.com af)an

OAUNIOOIVG TVMBAUIN L), B)SOOD 09946473645, 0471 2529137 o)1 MMUO)BSITI NIMWOQ|S)d. 26-2-2018-0L1 GLILIOWIGC3

AlGBaINWIBH0Tm QAUDROMEBBIOS M-GLILIo 27-3-2018-0) MSOMIMN®OWIGIB)0.

ilﬁ;
(0 QAPa0MmOmId ailaleoe QIDaOMo VUl 2jl@lanyam
mmid amunelo
1 KL-11 E 7255 Mahendra Pick Up Jeep oglojomi eowlemi
2 KL-6 7594 Mini Lorry TATA @glajomi eowlemi
3 KL-59 H 4917 Yamaha Motor Cycle @glojomi eowlemi
4  KL-59 B 7701 Bajaj Pulsor Motor Cycle oglojomi eowlemi
5 KL-60 G 9007 TATA Magic Iris @glajomi eowlemi
6  KL-59 A 6307 Hero Honda Passion Plus Motor Cycle ~ @Slajomi eo0lemi
7  KL-14 F 4309 Bajaj Discovery Motor Cycle @glajomi eowlemi
8  KL-13 A 9293 Mahendra Classic Jeep oglojomi eowlemi
9 KL-46 E 78 Honda Motor Cycle oglojomi eowlemi
10  KL-14 M 1054 Yamaha Motor Cycle @glajomi eowlemi
11 KL-58 H 297 Bajaj Discover Motor Cycle 0305103 HoWlemi
12 KL-7 BT 483 TATA Ventrue Diesel Car 030513 eoVlemi
13 KL-58 G 4494 Bajaj Autorikshaw &Pl HOWlemi
14 KL-56 J 2368 Tata Magic Iris Motor Car S6Malo OOV

awlaflouem@d ¢anooqy 60anlmy,

BHEIME.
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	Forest 2nd set (360-397)

